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[PART I—-SEC 1

PART I—8ectlon 1

Notifications relating to Non-Statutory Rules, Regulations and Orders and Resolutions issued
by the Ministries of the Government of India (other than the Ministry of Defence) and by the
Supreme Court

OFFICE OF THE SECRETARY TO THE
PRESIDENT

New Delhi, the 13th February 1951

No, 2-Pres.—The President has been plensed to give
orders for publlcation in the Gazette of India of the
names of the following officers, other ranks and airmen

mentioned in the despatches recelved by the Hon'ble

Minister for Defence from the Commander-in-Chief,

Indian Army and the Commander-in-Chief, Indian Air
Force: —

J. & K. OPERATIONS

INDIAN ARMY
Officers

Mal-Gen. KALWANT SINGH, I.A.
Maj-Gen. K. 8. THIMAYYA, DSO, LA.
Maj-Gen. ATMA SINGH, 1.A

Brig. (now Maj-Gen.) YADUNATH SINGH (IA-946),
19 Infantry Brigade.

Brig. L. P. SEN (AI-7T7), DSO, L.A.
Brig. UMRAQ SINGH (42-A0), 5 Infantry Brigade.

Brig. M. USMAN (AI-219), 50 Para Brigade.
(Posthumous).

Brig. K. BHAGWATI SINGH (IC-1), 50 Para Brigade.

Brig. HARBHAJAN SINGH (IC-2), 2688 Infantry
a~{gade.

3r1r.f. HARBAKHSH SINGH (IC-31), 1.A.
1 . MOTI SAGAR (IC-25), 5 Infantry Brigade.

1 \,‘I‘{ULDIP SINGH BAKSHI (IC-26), 168 Infantry
Brigade™

Brig. S. SATHE (IC-123), 28 Division Artillery.
Col. J. T. TARAVALA, MBE, MC, HQ J&K Force.
Col. T. B. PAHLAJANI (MZ-3921), ADMS 28 Division,

Lt-Col. R, L, TRIPATHI (IC-1996), Comd Army
Service Corps, J & K Force.

Lt-Col. BIKRAM DEV SINGH, DSO, Comd 1 Patiala.

Lt-Col. MAHAVIR CHAND MEHTA (IC-164), 1 Bn
The 1 Gorkha Rifles.

Lt-Col, K. S, DHILLON (IC-96), The Kumaon Rifles.

Lt-Col. JAGJIT SINGH AURORA (IC-214), 1 (Para)
Bn The Punjab Regiment.

Lt-Col. H. W. DAVIS (IC-1483), 4 Bn The Dogra
Regiment.

Lt-Col. AKHE RAM (IC-3281), 2 Bn The Jat Reglment.
Lt-Col, Y. R. PURI (IC-409), 26 Division Englneers.

Lt-Col, KHAJOOR SINGH (J&K-35), 1 Bn. The J&K
Infantry.

Lt-Col. PROFULLA KUMAR BANERJEE (IC-2654),
5 Bn The Jat Regiment.

Lt-Col. CHANDAN SINGH (IC-2665), The Rajputana
Rifles att, J & K Militia.

Li-Col. M. L. KHETARPAL (IC-1027), 26 Division
Engineers,

Lt-Col, SHIV DIAL SINGH (IC-265), 26 Dilvision
Engineers.

Lt-Col. 5. B. SUDAME (IC-2440), 26 Division
Electrical and Mechanical Engineers.

Lt-Col. R, A. GONSALVES (IC-2844), 26 Division
Army Service Corpa.

Lt-Col, KISHAN SINGH (IC-2126), 1 Bn The Sikh
Light Infantry.

Lt-Col, UMRAO SINGH (IC-361), Central India Horse.

Lt-Col. B. C. PANDE (IC-673), 26 Divislon.

ILt-Col. R. N. SEN (IC-2012), 26 Division Slgnal
Regiment,

Major R. M. RAU (IEC-7169), 37 Field Company
Engineers,

Major SHER SINGH KANG (IEC-4217), 1 (Para) Bn
The Punjab Regiment.

Major BALWANT SINGH AHLUWALIA (IC-1778),
The 9 Gorkha Rifles,

Major AJAIB SINGH (IEC-2848), 1 Bn The Sikh

Regiment,

Major GURDIAL SINGH (IC-1380). 3 (Para) Bn The

Rajput Reglment,
Major PARTAP SINGH BAJWA (IEC-331

3), E

The 1 Punjab Regiment att. 3 (Para) Bn The M

Light Infantry.

Major KUTTIKAT PARMESWARA MENON

4021), 4 Bn The Dogra Regiment.

- Major BHUPINDER SINGH (IEC-1110),
Battery Artillery.

30

3n
tta

(IE

Fteld

Major BHAGWAN DAS MALHAUTRA (IC-2050),

3 Bn The 9 Gorkha Rifles.

Major LAKHAN ILLAL MALIK (IEC-3712), 3 (Para)

Bn The Mahratta Light Infantry.

Major K. K. SINGH (IEC-2572), 3 (Para) Bn The

Mahratta Light Infantry.

Major G. A. WRIGHT (IC-1449), 1 (Para) Bn

Punjab Regiment.

The

Major PRAN NATH (IC-1189), 1 (Para) Bn The

Kumaon Regiment.

Major P. CHOWDRY (IC-902), 3 Bn The Garhwal

RifNes.

Major 8. S. MANGLA (IEC-6159), 1 Bn The 1

Gorkha Rifleg.

Major SHAMSHER SINGH (IEC-12001),
Patiala (R%) Infantry.

1 Bn The

Major ANAND MEHRA (IC-467), 26 (2AB) Divi-

sion Signal Regiment.

Major GANDHARVIA CHAND NAGRA (IC-653),

1 Bn The 4 Gorkha Rifles.

Major HARDIT SINGH -(IC-1750), 2-Bn The"Punjab

Regiment,

Major JAMSHER SINGH GILL (IC-953),

Infantry Brigade.

HQ 19

Major KARAM VIR ILLAMBA (IC-1498), 2 Bn The

Rajputana Rifles.

Major GEORGE KENNETH IYRE (IC-1647), HQ 26

Infantry Division.

Major TARA SINGH (IC-3163), 1 Bn The Sikh Light

Infaniry.

Major KAK (193), Vet Corps J & K State Forces.
Major ABAN NAIDU (IC-717), 4 Bn -The Madras

Regiment,

Major ASPANDIAR RUSHTOM IRANI (IEC-3775),

2 Bn The Punjab Regimcent.

Major ANGREZ SINGH (J & K-52),
J & K Infantry.

3 Bn The

Major JOGINDAR SINGH MANDAHER (IC-1513),

The Sikh Regiment.

Major VAKIL SINGH SOHAL (SS-11600), 69 Fleld

Compsany Engineers.

Major 8. D, AGARWALA (IC-716), 26 Division

Capt. XESAVAN PURUSHOTAM (IEC-4645),

Composite Platoon Army Service Corps.

Capt. M. B. KRISHNA MURTHY (MZ-26595), Det

92 General Hogpital Army . Medical Corps,

Capt. SHYAMA DHAN DASS (IEC-4339), 4 Bn The

Dogra Regiment.

Capt. MUNSHI RAM (IC 1045), 16 Field Regiment

Ariillery.

Capt. K. N. PANDALI (IC-2069), 18 Field Regiment

Artillery.

Capt. K. C. JOHN (IC-1906), HQ@ JA DIV Engineers.

Capt. V. V. PAGAY (13675), 22 Field
Engineers,

Company

Capt. AMRIT KUMAR KHANNA (IC-879), 36 Field

Company Engineers.

Capt. J. C. DAS (M-24684), Army Medical Corps att

2 Bn The Punjab Regiment.

Capt. R. TYAGA RAJAN (M/6802/229),
Ambulance Army Medical Corps.

82

Field

Capt. DEWAN SINGH (122), 1 Bn The J & K In-

fantry.

Capt. DESH RAJ SINGH (IEC-12749), 1

Rajput Reglment,

Bn

The
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Capt. BIHARI LAL (MZ2-11511), Army Medical
Corps att 1 Bn The Sikh Light Infantry.

Capt. ALBAN B. CALEB (11278), 37(RB)
Field Company Engineers.

Capt. AMI CHAND (83-7080), 22 Mountain Regi-
ment Artillery.

Capt. BHAGWAN DAS GULATI (IEC-6189), 3 Bn
The Garhwal Rifles.

Capt. RACHPAL SINGH, 5 Bn The Kashmir In-
fantry.

Capt. M. P. MACHAIAHT (IC-13071),
The Kumaon Regiment.

Capt. 8. P. BAKSIII (IC-858), 4 Bn The
Regiment.

Capt. PARKASH CHAND MADHOK (IEC-2155), 2
Bn The Jat Regiment.

Capt. ISHAR SINGH (88-13475), Artlllery att The
Kumaon Rifles.

Capt. DWARKA NATH MALIK (MZ-11540), Army
Medical Corps RMO The Kumaon Rifles.

Capt. HIRA SINGH (IEC-1546), 1 Bn The Grenadicrs.

Capt. TILAK RAM SINGLA, | Bn The Patiala (RS)
Infantry.

Capt. R, 8. NEGI (IC-651), 2 Bn The Jat Reglment.

Capt. SHANKAR RAO DEMAJ] PARAB (IC-1685), 3
{Para) Bn The Maharatta Light Infantry.

Capt. MAGH SINGH (IEC-13421), 3(Para) Bn The
Maharatta Light Infantry.

Capt- A. R. DUTT (IC-1718), 1 Bn The 1 Gorkha
Rifles.

Capt. HARMIR SINGH (143), 1 Bn The J&K Infantry.

Capt. PETER KALASH I11ARI CHAND (IC-1485), 4
Bn The Dogra Regiment.

Capt. HAZURA SINGII (IEC-11433),
Patiala (RS) Infantry.

Capt. SHARAK DEV SINGH JAMWAL (IC-2497),
7 Light Cavalry.

Capt. BHAG SINGH JASWATL (IC-3054), 1 Bn The
4 Gorkha Rifles.

Capt. DALIP SINGII BATH, | Bn The Patiala (RS)
Infantry.

Capt. SHIV.DEV SINGH SIDIIU (IC-1818), 7 Light
Cavalry.

Capt. DIDAR SINGH TIWANA (IC-1311), 2 Bn The
Jat Regiment.

Capt. RAMAKANT SIIANTARAM KAMTLIE (IEC-
1416), 1327 Ploneer Company.

Capt. DEWAK RAM (IC-2156), 13 Ficld Regiment
Artillery.

Capt. JAWALA BSINGH
Battery Artillery.

Capt. NARBIR SINGH (IC-2907),
Kumaon Regiment.

Capt. PARTAP BAHADUR JOHRI (M-802/373),
Army Medical Corps att 1(Para) Bn The Kumaon
Regiment.

Capt. SIIAM SUNDER RAI (IEC-7417), 1 Bn The
Sikh Light Infantry.

Capt. SAROJ KUMAR ROQOY (IEC-4738), 2 Bn The
Punjab Regiment.

Capt. IIARNAM SINGII (IC-3087), i(Para) Bn The
Punjab Regiment.

Capt. HARI SINGH PARMAR (MZ-17262), 24 Mobile
Surgical Team, Army Medical Corps.

Capt. BAKSHISH SINGH (IEC-12201), 1(Para) Bn
The Kumaon Regiment.

Capt. BHISHAM NATH BALI (IC-775), 2 Bn The
Rajput Regiment.

Capt. BRAHMSAT (IC-2771), 45/16 Field Regiment
Artillery.

Capt. BALWANT SINGH (M-138583),
Ambulance Army Medical Corps.

Capt. SABMUKH SINGH (MZ-13425), Army Mecdical
Corps att 2 Bn The Rajpulana Rifles.

Capt. B. 8. D. PEREIRA (IC-1533), 2 Bn The Raj-
putana Rifles.

Capt. ABHE SINGH, 9 Bn The J&K Infantry.

Capt. BALKRISHNA VYAS (M-6803/117), 82 Field
Ambulance Army Medical Corps.

Capt. NAVAL DADABHOY POCHKHANAVALA
(88-7931), Artillery 1 AOP Flight 1.A.F,

Capt. M. I. KAMPANI (IC-883), Army Service
Corps.

Asalt

1(Para) Bn

Dogra

1 Bn The

(85-13747), 7 DMountain

1(Para) Bn The

54 Field

THE GAZETTE OF IND

IA,

FEBRUARY 17, 1951 49

Lieut. JATINDER PAL CHOPRA (55-14327), 37
(RB) Asslt Fleld Company Engineers.

Lieut. SUKDEV SINGH GREWAL (53-14036), 2 Bn
The Punjab Reglment.

Iileut. KARTAR SINGH SANDHU (55-13034), b
(Bombay) Mountain Battery Artillery.

Lieul, KRIPAL SINGH (159), 8 Bn The J & K Infan-

try.
Lieut. B. K. NARAIN (85-13980), 16 Field Regiment
Artillery. ‘

Lieut. ICHHE GURUNG (55-14310),
Gorkha Rifles,

Idleut. SEWA NATH (169), 1 Bn The J & K Infantry.

Lieut., CHARANJIT SINGH BHULLAR (S55-14030),
2 Bn The_Punjab Regiment.

Lieut. SANT SINGH (8S-14065), 1 Bn The Sikh Light
Infantry.

Lieut. SHIAM KUMAR (55-14625), 2 Bn The Jat
Regiment.

Lieut. BUDH RAM YADAVA (SS-14660), 1 (Para)
Bn The Kumaon Reglment,
Licut. KHEM SINGH, 40 A/B Company Englneers,

Licut. LAKSHMAN SAWROQP TANEJA (IEC-7832),
45 Field Battery Artillery.

Lieut. A. M. SAVOOR (IC-2653), 4 Bn The Madras
Regiment,

2/Lieut. M. PONRANGAM (55-14237), HQ JA Div
Engineers.

2/Lieut. SUMER SINGH (IC-2154), 16 Field Regi-
ment Artillery.

2/Liecut. GURDEV SINGH (IC-2242), JA Div Signal
Regiment,

2/Lieut. SARDARA SINGH (S5S-14218), 47 Battery
16 Field Regiment Artillery.

2/Lieut. BALBIR SINGH, 664 Plant Platoon Engi-

necrs.
J.C.Os.

10-83456 Sub-Maj. BAPUSAHEB MOHITE, 1 Bn The
Mahratta Light Infantry.

1I0-38259 Sub-Maj]. HARGOPAL CHOPRA, 113 Com-
posite Platoon, Army Service Corps.

10-8910 Sub-Maj. GOPAL SWAMY NAIDU, 4 Bn The
Madras Regiment.

10-13709 Sub-Maj. BAJAJIRAQO KADAM, 3 (Para)
Bn The Mahratta Light Infantry.

10-15226 Ris. LEHRI SINGH, The Deccan Horse.

10-12369 Ris, GURDEV SINGH, Central Indla Horse.

10-20872 Ris. RAM NATH, 8 Anti Tank Regiment.

20199 Ris. RUP SINGH, 2 Animal Transport Regi-
ment, Army Service Corps.

1I0-25707 Sub. BHADRA BAHADUR KHATTRI, 3 Bn
The 9 Gorkha Rifles.

10-45502 Sub. KESH BAHADUR KHATTRI, 3 Bn
The # Gorkha Rifles,

I0-24751 Sub. CHET BAHADUR THAPA, 3 Bn The
9 Gorkha Rifies.

10-32006 Sub. S. D. RISAL SINGH, 3 Platoon 601
Company, Army Service Corps (P.5.).

10-17937 Sub. PARS RAM, 4 Bn The Dogra Regiment.

10-25974 Sub. HARI SINGH, 2 Bn The Jat Regl-
ment.

1I0-20874 Sub, CHHAILU RAM, 4 Bn The Kumaon,
Regiment

10-33149 Sub, DES RAM, HQ 19 fndependent Infan-
try Brigade.

SF-207 Sub. KAPOOR SINGH,
(RS) Infaniry.

I0-37178. Sub. FAQIR CHAND CHAWLA, 480 Supply
Platoon Army Service Corps.

IC::—38851 Sub. RAM SINGH, 2 Bn The Punjab Regi-
ment.

10-20943 Sub. BEG RAJ, 4 (H) FF Mountain Battery
Artillery.

Sub. NIRJAL SINGH. 8 Bn The J & K Infantry.
(Posthumous).

10-43392 Sub. CHANDAR SINGH, 1 (Para) Bn The’
Kumaon Regiment.

10-12808 Sub. BHAGWANT RAO MORE, 37 Fleld
Company Engineers.

10-23880 Sub. HARI SINGH RAWAT,
Garhwal Rifles.

8405 Sub. SHER SINGH, 12 Bu The J & K Militla.

) I0-10839 Sub. SITAL DASS, 16 Field Regiment Artil-
ery.

1 Bn The 5

1 Bn The Patiala

3 Bn The
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10-25498 Sub. PRITHMI CHAND, 1 (Para) Bn The
Punjab Regiment. . )

SF-217 Sub. KARTAR SINGH, 1 Bn ‘The Patiala
(RS) Infantry.

SF-192 Sub. HAZARA SINGH, 1 Bh The Patiala
(RS) Infantry o

I0-31550 Sub. 5. P. RAO 11 Field Regi.ment Artlllery

10-12634 Sub. DALIP SINGH CHAUHAN, 3 Bn The

Garhwal Rifles.

10-17936 Sub. KEHAR SINGH, 4 Bn The Dogra Regi~
ment.

10-48276 Sub. HARKABAHADUR RANA, MC, 1 Bn
The 5 Gorkha Rifles.

I0-40802 Sub. P. K. KUNHI RAMAN, 1327 Ploneer
Company.

10-13638 Sub. GULABRAO JAGTAP,
Mahratta Light Infantry.

10-23123 Sub. THIRUMANGALATH GOPALAN, 4
Bn The Madras Regiment.

10-26972 Sub, WARYAM SINGH, 1 Bn The Sikh
Iight Infantry,

Sub. SHEONARAIN RAM, 6 Bn The Rajputana
Rifles.

10-26947 Sub. PARSHOTAM CHAND, MC, 2 Bn The
Punjab Regiment. (Posthumous.)

21050 Sub. SUKHPAL - SINGH, 1 Bn The Rajput
Regiment.

10-25072 Sub. HARBANS ILAL, 1263 Pioneer C0m~
pany | B

10-14866 Sub. A, K. NARAYANAN NAMBIAR, 4 Bn
The Madras Regiment,

10-42536 Sub. JAMPA. - APPA RAO BAHADUR, OBI,
Army Service Corps.

10-29334 Sub-Clk. C. K, MURTHI, 107 Composite
Platoon, Army Service Corps.

10-29571 Jem. HARDIAL SINGH, 5 Mountain Battery
Artillery.

I10-51245 Jem. SOHAN SINGH, 7 Bn The Sikh
Regiment.

10-57674 Jem. VISHNU POWAR, 3 (Para) Bn The
Mahratta Light Infantry

10-34754 Jem. SHANKAR KLANGE, 3 (Para) Bn
The Mahratta Light Infantry.

I0-21025 Jem. SUKHPAL SINGH, 1 Bn The Rajput
Regiment.

10-52834 Jem. NARAIN SINGH, The Kumaon Rifles.

10-54870 Jem. GANDHARB SINGH, 4 Bn The Dogra
Regiment,.

10-43795 Jein. HARCHAND SINGH, 1 Bn The Sikh
Regiment. _

10-39751 Jem. K. U. NAIR, 1 Bn The Madras Regi-
ment.

10-61043 Jermn. OM PRAKASH, Electrical and Mecha-
nical Engineers att Central India Horse.

Jem. T.LEHNA SINGH, 4 Bn The Rajput Regiment.

9110824 Jem. JAGAT RAM, 9 Bn The J & K Militia.

10-57498 Jem. MATLI, SINGH, 1 Bn The Sikh Regi-
ment.

I0-50528 Jem. GAJE SINGH CHAUHAN, 3 Bn The
Garhwal Rifles.

10-16798 Jem. N. P SHUNMUGARAJ, 13 Field Com-
pany Engineers.

Jem, RAM PAT SINGH, 22 Mountain Regiment Artll-
lery.

10-17867 Jem. DAVID SWAMINATHAN, 38 TField
Company Engincers.

10-45085 Jem. BABURAQO SURVE, 37 Asslt Field
Company Engineers. :

10-48679 Jem. CHANDGI RAM, 22 Mountaln Regl-
ment Artillery.

10-39749 Jem. K. N. MADHAVA MENON, 1 Bn The
Madras Rcgiment.

10-42026 Jem. BAGGA SINGH, 19 Brigade Provost
Unit.

10-2'1977 Jem, BALWANT SINGH, 22 Mountain Regi-
ment Artillery.

10-22880 Jem. KRISHNA FADTARE, 37 Field Com-
pany Engineers.

72655 Jem. VENKETESWARALU, 36 Field Company
Engineers,

JO-38983 Jem, RAJARAM MORE, 36 Field Company
Englneers.

1 Bn The

Jem. DEWAN SINGII, 1 (Para) Bn The Kumaon-

Regiment.

Jem. SHIVBAHADUR SINGHEKHANA, BEM 1 Bn
The 1 Gorkha Rifles.

Jem. ‘RANJIT: SINGH, 10 Bn The'J & K Militia, att
4 Bn The Dogra Regiment.

I0-50943 Jem, SANT RAM, 4 Bn The Dogra Regiment.

5160 Jem BAL BAHADUR, 10 Bn The J & K Militla.

273 Jem. DEYAL SINGH, 8 Bn The J & K Militia.

10-59200 Jem. BALDEV RAM, 2 Bn The Rajputana
Rifles.

18789 Jem. GOVINDA RAJULU, 36 Field Company
Engineers.

10-55278 Jem. LACHHMAN, 4 Bn The Dogra Regi-
mepnt,
Ri£0-56220 Jem, HAMIR SINGH, 2 Bn The Rajputana

{fles.

10-33110 Jem. S. S, BISHT, 480 Supply Platoon Army
Service Corps. ) _

10-41727 Jem. HARBHAJAN SINGH, 229 Composite
Platoon Army Service Corps.

10-34397 Jem. HARDWARI LALL, 7 Light Cavalry.

10-47750 Jem. BHUP SINGH, 4 Bn The Kumaon
Regiment,

10-42828 Jem. KALPATHY KRISHNA IYER RAMA-
KRISHNAN, HQ@ JA Div.

Jem, ABHE SINGH, J & K Mountain Battery.

SF-63 Jem. KARTAR SINGH, The Patiala Mountain
Battery.

18415 Jem. SURYA NARAYANA, 15 Field Company
Engineers, att The J & K Force Englneers.

Jem, LOCHAN SINGH, Central India Horse.

10-42622 Jem. L, RATHNA VELU, 1452 Pioneer
Company.

Jem. KAN SINGH, 1 (Para) Bn The Kumaon Regi-
ment.

Jem. LAL SINGH, 2 Bn The Rajputana Rifles.

10-4939 Jem., SUKBAHADUR GURUNG, 8 Bn The
8 Gorkha Rifles.

Jem., IMTISANG AQO, MM, 3 Bn The Assam Rifles.

10-57179 Jem. SOHAN RAM, 2 Bn The Rajputana
Rifles. -

Jem. DAMAN SINGH, 1 Bn The Sikh Light Infantry.

10-388560 Jem. TARLOCHAN SINGH, 2 Bn The
Punjab Regiment.

Jem. RUP LALL, 1 (Para) Bn The Punjab Regiment.

17611 Jem. PERUMAIL ARTHUR PAUL, 12 Field
Company FEngineers.

Jem. PURNABAHADUR MALL, 1 Bn The 5 Gorkha
Rifles.

Jem. BAHADUR SINGH. 1 (Para) Bn The Kumaon
Regiment. (Posthumous).

10-50942 Jem. HAMIR CHAND, 4 Bn The Dogra
Regiment.

27827 Jem, E, ACHUTHAN, 15663 Pioneer Company.

20807 Jem. KUNWAR SINGH, 69 Field Company
Engineers.

10-51637 Jem. MADAN CHAND THAKUR, 3 Bn The
9 Gorkha Rifles. (Posthumous).

9120166 J.m. DHIAN SINGH, 11 Bn The J & K
Militia.

T. 92 Jem. T RATH SINGH, 8 Bn The J & K Milltla.

Jem. HUKAM SINGH, Central India Horse.

Jem. GANPAT SINGH, 2 Bn The Rajputana Rlifles.
(Posthumous).

Jem, HAZARI LAL, 2 Bn The Rajput Regiment.

10-50183 Jem. RAJ BAHADUR SINGH, 2 Bn The
Rajput Regiment.

10-40037 Jem. SALIG RAM VARMA, 1 Ord Ralil Head
Group.

50907 Jem. JIJABA BHOSLE, 37 Assault Field \,om-
pany, Engineers.

10-21711 Jem. SHEQ BARAN MISRA, 69 Field Com-
pany, Engineers.

10-61058 Jem. AWTAR SINGH, Artlllery, 19 Brigade
LAD.

Jem, RUKAN SINGH. 2 Bn The Jat Regiment.

10-60990 Jem. SHRIDHAR RANE, 3 (Para) Bn The
Mahratte Light Infantry.

5447 BQMH P. ALAVI, 4 Bn The Madras Regiment.

12386 Coy Hav-Malor NATHA SINGH, IDSM, 1 Bn
The Sikh Regiment.

13600 Coy Hav-Major JASWANT SINGH, 1 Bn The
Qilrh Reciment.
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6429 Coy Hav-Major FAQIR SINGH, 6 Bn The
Kashmir Infantry.

47497 Hav-Major KISHAN LAL. 22 Mountain Regl-
menl Artillery.

2431258 Hav-Major TARA SINC
Punjab Regiment.

7580 Hav-Clk, LAKHPAT Raf- SETIII, Medi’cal
Branch, The JA Div. S

Hav-Clk. MILKHA SINGH, Army Service Corps.

CC-3201 Hav-Clk. NAND KISHORE KALIA, HQ 5
Infantry Brigade.

12249 Daffadar MUNSHI RAM, Central India ITorse.
8269 Daffadar GIAN SINGH, Central India Horse.
10093 Hav. MOHAN SINGH, 7 Bn The Sikh Regiment.

14218 Hav, KULDIP SINGH, 1 (Para) Bn The Punjab
Regiment.

50618 Hav. GANPAT UTTEKAR, 37 Field Company
Engineers.

1254 Hav. BACHITTAR SINGH, 40 (AB) Pk Com-
pany Engineers.

46229 [Tav. BAPU RAO CHAWAN, 37 Field Company
Engineers.

14260 Hav. KER SINGH YADAYV, 19 Independent
Brigade Signal Company.

SR-774138 Hav. HARDIAL SINGH, 3 Platoon 601
Company Army Service Corps (Para Supply).
‘543 Hav. ROVEL SINGH, 1 Bn The J & K Infantry.

SR-214689 Hav. KRISHAN LAL JOSHI, 3 Platoon
601 Company Army Service Corps (Para Sup).

233 Hav. MAHADEV MOMHITE, 1 Bn The Mahar
(MG) Regiment.

15487 Hav. MEGH RAJ, 3 (Para) Bn The Rajput
Regiment.

196041 Hav GOGAN SINGH, 1263 Pioneer Company.

9000485 Hav. NATHA SINGH, 1 Bn The East Punjab
Militia.

2030976 Hav, ISHAR SINGH, 1 Bn The Rajput
Regiment.

‘42342 Hav, PHUSAIL RAM, 4 (H) TFF Mountain
Battery Artillery.

13729 Hav, DIWAN CHAND. 1 (Para) Bn The PPunjab
Regiment.

2931075 Hav. HAR LALL, 2 Bn The Rajput Regiment.

1167 Hav. TEJU, 1 Bn The J & K Infantry.

112 Hav. BHUJANGA KAMBLE, 1 Bn The Mahar
(MC) Regiment.

2930971 Hav. RAM CHANDAR, 1 Bn The Rajput
Regiment.

985 Hav. GOPAL SINGH, 11 Bn The J & K Militla.
'13517 Hav. TARA SINGH, 1 Bn The Sikh Reglment.
13746 Hav, JANG SINGH, 1 Bn The Sikh Regiment.

25856 Hav. RAM LAKHAN, 16 Field Regiment
Artillery.

'561 Hav. YAG DATTA, 16 Fleld Regiment Artiilery,
106393 Hav. M, M. KUNHI KRISHANAN NAMBIAR,
19 Independent Infantiry Brigade Signal Company.

42892 Hav, KUNJAPPAN, 11 Field Regiment
Artillery.

3250 IHav. HAZURA SINGH, 1 Bn The Patlala (RS)
Infantry.

22215 Hav, KRISHNA PILLAI, 11 Fleld Reglment
Artillery.

26306811 Hav. SHER SINGH, 1 Bn The Grenadiers.

41216 Hav. GOVIND POWAR, 37 Fleld Company
Engineers.

981 Hav. HANS RAJ, 8 Bn The J&K Infantry.

70 Hav. RAMCHANDRA ALVE, 1 Bn The Mah
(MG) Regiment, . anar

5R/763250 Hav. AMAR SINGH, 480 Supply Platoon
Army Service Corps.

6984 Hav. BAHADUR SING RAWAT,
Griarhwal Rifles.

At2519 Hav. SURJIT SINGH, JA Div Signal Regl-
ment.

8280 Hav. SAKHARAM KHARADE, 3 (Para) Bn The
Mahratta Light Infantry.

2031870 Hav. BAHADUR SINGH, 4 Bn The Rajput
Reglment.

17766 Hav. PARAS RAM, The J&K Mountain
Battery.

2019 Hav. BALMAN GURUNG, 6 Bn The 8 Gorkha
Rifles. (Posthumous).

(Para) Bn lThe

3 Bn The

17249 Hay., RAM SINGH, 1 (Para) Bn The Kumaon
Regiment.

4130939 Hav. RAM KANWAR, 1 (Para) Bn The
Kumaon Regiment.

41335668 Hav., HARI SINGH, 1 (Para) Bn The Kumaon
Regiment. .

13942 Hav. 1QBAL SINGH, 1 (Para) Bn The Punjab
Regiment. :

2433672 Hav. KIRPA RAM, 1 (Para) Bn The Punjab
Regiment.

13205 Hav. MEHAR SINGH, 1 (Para) Bn The Punjab
Regiment.

P-648 Hav. PARSHURAM MITHBAONKAR, 3 (Para)
Bn The Mahratta Light Infantry. (Posthumous).

3234 Hav. MOKAND SINGH, 1 Bn The Patinla (RS)
Infantry.

17505 Hav. CHINNAPPAN, 32 Assault Field Com-
pany Engineers,

9075 Hav. BALDEV PARSHAD, 4 Bn The Dogra
Regiment.

3088 Hav. CHANDRABIR GURUNG,
Gorkha Rifles.

11131985 Hav. UJIRSING GURUNG, 1 Bn The 5 Gorkha

es.

P/1045 Hav. AMAR SINGH, 11 Bn The J&K Militia.

978 Hav, MASSAN, 1 Bn The J&K Infantry.

A-1487 Hav. ARJAN SINGH, Signals.

8102 Hav. GNANAPRAKASAM, 4 Bn The Madras
Regiment.

5375 Hav. GREOGRY, 4 Bn The Madras Regiment.

6074 Hav. SAHDEV GADGIL, 3 Bn The Mahar (MG)
Regiment.

16206 Hav. BADRI RANM, 2 Bn The Rajputana Rifles.

4181 Hav. GIAN SINGH, 8 Bn The J&K Infantry.

4321 L/Daffadar SIRI BHAGWAN, Central India
Horse.

12215 L/Hav. RAMJI LAL, 1 (Para) Bn The Kumaon
Regiment.

15545 L./Hav. SHEO NARAIN, 1 (Para) Bn The
Kumaon Regiment.

18285 L/Hav. RAMZU RAM, 6 Bn The Rajputana
Rifles.

15544 I./Hav. GURDEV SINGH, 7 Bn The Sikh Regi-
ment. (Posthumous).

27270 L/Hav. SOHAN LAL, 16 Field Regiment
Artillery.

112619 L/Hav. M. BALAKRISHNAN, 11 Field Regi-
ment Artillery.

15386 L./Hav. KANSHI RAM, 1 (Para) Bn The Punjab
Regiment.

14354 L/Hav. SARAN SINGH, 1 (Para) Bn The
Punjab Regiment.

9615 L/Hav. NARAYAN SHINDE, 3 (Para) Bn The
Mahratta Light Infantry.

3430 L/Hav. SANG SINGH, 1 Bn The Patiala (RS)
Infantry.

4133 I./Hav, BAHADUR GHALE, 1 Bn The 5 Gorkha
Rifles,

15346 L/Hav. JAGAN NATH SINGH, 3 (Para) Bn
The Rajput Regiment.

2933130 L/Hav. JAGDEV, 3 (Para) Bn The Rajput
Regiment.

2434188 L/Hav. MOHAN LALL, 1 (Para) Bn The
Punjab Regiment.

2431320 L/Hav.
Punjab Regiment,

6250263 L/Hav, K. NARAYANAN, 19 Indep Brigade
Signal Company. )

9600 Nk. SAKHARAM BANE, 3 (Para) Bn The
Mahratta Light Infantry,

6398 Nk. B.S, RAWAT, 3 Bn.The Garhwal Rifles,

82324 SB/Nk. JASWANT RAI, 82 Field Ambulance
Army Medical Corps.

28303 Nk. RAM KANWAR SINGH, 2 Bn The Raj-
putana Rifles.

9117 Nk. CHATRU, 6 Bn The J&K Infantry.

S5R-197615 Nk, (SM) M.P. GOPALAN, 107 Composite
Platoon Army Service Corps.

16209 Nk. NARAIN SINGH BHANDARI, 3 Bn The
Garhwal Rifles.

37342 Nk. GOVIND PARAB, 3 (Para) Bn The Mah-
ratta Light Infantry.

1105234 Nk. SHIV NARAIN, 16 Field Regiment
Artillery.

1 Bn The 5

LALL SINGH, 1 (Para) Bn The
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16 Field Regimcnt

1105145 Nk. SWAMI NARAIN,
Artillery.

SR-182857 Nk. KRISHNAN LAL BIIATIA 229 Com-
posite Platoon Army Service Corps. .

15179 Nk. MAN SINGH, 3 (Para)
Regiment,

Bn The Rajpul

30050 Nk. SITARAM JADHAV, 3 (Para) Bn The
Mahratta Light Infantry.
17405 Nk NARAYAN KADAM, 3 (Para) Bn The

Mahratta Light Infantry.
14470 Nk. RANJIT SINGH, 1 Bn The Sikh Reglment.
#8413 Nk, SIMMAR SINGH, 9 Bn The J&K Infantry.
155668 Nk. DEBUWA, 1263 Pioneer Company.

21088 Nk. PIRBHU SINGH, 1 (Para) Bn The Kumaon
Regiment. (Posthumous).

SR/195481 Nk. GOEAL CHAND,
Platoon Army Service Corps.

SR/204582 Nk. KARTAR SINGH,
Platoon Army Service Corps.

SR/181786 Nk. GURDHAR SINGH,
Platoon Army Service Corps.

16730 Nk. BALWANT SINGH, 7 Bn The Sikh Regi-
ment.

15872 Nk. GAJJAN SINGH, 7 Bn The Sikh Regiment.

SR/18039 Nk (SM) DEVI DAYAL., 3 Platoon' 601
Company Army Service Corps (Para Supply).-

ISC 350687 Nk. GAJA NAND, 22 Mountain Regiment
Artillery, Signal Section.

36500 Nk. JAGMAL SINGH, 2 Bn The
Rifles.

784078 Nk. BAHADUR SINGH, 8 Anti Tank Regi-
ment.

53319 Nk. SAKHARAM KADAM, 37 Field Company
Engineers.

24429 Nk. RAGHUNATH SINGH, 1 Bn The Rajput
Regiment.

3334666 Nk. DARSHAN SINGH,
Regiment.

15610 Nk, BASANT SINGH, 7 Bn The Sikh Reglment
11180 Nk. BHASKRAN, 1 Bn The Madras Reglment
17360 Nk. ASA RAM, 1 Bn The Grenadlers.

11841 Nk. NAURANG RAM, | Bn The Grenadiers.

3400 Nk. MOHINDER SINGH, 1 Bn The Patiala (RS)
Infantry.

16451 Nk. KAKA SINGH, 1 Bn The Sikh Regiment.

19875 Nk. MEHNGA SINGH, 1 Bn The Sikh Repi-
ment,

2431768 Nk. NIRANJAN SINGH, 2 Bn The Punjab
Regiment.

16989 Nk, (LM) HARI SINGH,
Signal Section.

2031080 Nk. GOPI RAM, 2 Bn The Rajput Regiment.

292 Nk. KIRPAL SINGH, 8 Bn The J&K Militia,

8544 Nk. HAKAM SINGH, 4 Bn The Dogra Regiment.

MP 1987 Nk. HAKIM SINGH, 18 Indcf)endent Infan-
try Brigade Provost Unit (Corps of Military Police).

16738 Nk. PREM SINGH, The Kumaon Rifles.

13896 Nk, TIRLOK SINGH, The Kumaon Rifles.

13428 Nk. DEWAN SINGH, The Kumaon Rifles.

16831 Nk. KISHAN SINGH, The Kumaon Rifles.

1637 Nk. BAGGA SINGH, 19 Brigade Provost Unit
Corps of Military Police.

79041 Nk. LEKSHMIAH, 3G (Para) Field Company
Engineers. .

SR-770734 Nk. (SM) DHANPAT RAI, 480
Platoon Army Service Corps.

2430750 Nk. AMAR SINGH, 2 Bn The Punjab Regi-
ment.

3580 Nk. MUKHTITAR SINGH, 1 Bn The Patiala (RS)
Infantry.

. 3451 Nk, JOGINDER SINGH, 1 Bn The Patiala (RS)
Infantry.

3181 Nk. LEHANA SINGH,
Infantry.

41493 Nk, RAM DASS, 16 Field Regimont Artillery.

2431270 Nk. SURAT SINGH, 2 Bn The Punjab
Regiment. ‘

A 5955 Nk, (OTW) SANT RAM, /0 (Para) Brigade
Signal Section,

35 Nk. BAPU KAMBLE, 1
Regiment.

107 Composite

107 Composifc

107 Composite

Rajputana

7 Bn The Sikh

50 (Para) Brigadce

Supply

1 Bn The Patiala (RS)

‘Bn The Mahar (MG)

GA?ETTE OF INDIA FEBRUARY 17, 1951

LPAHr I—émc !

1 Bn The Gorkha

15562 Nk, MAN(:L.E GURUNCr,
Rifles.

17157 Nk. DALPAT SINGH
Rifles.

648 Nk. ANCH.
14054 Nk. BAL

2 Bn The Rajputana

SINGH, 1 Bn The J&K Infantry.
ADAR SINGH. 1 Bn The J&K

Infantry. ) .

69329 Nk, CHAKRAVARTHY, 362 Field Company
Engineers.

1107493 Nk. BHAWANI BHIK. 16 Field Regiment
Artillery. '

98656 Nk. RAM SINGH, 82 Field Ambhulance, Army
Medical Corps.

6250672 Nk. P. RAMASWAMY KONAR, 80 Infantry
Brigade Signals.

73673 Nk. SURENDAR KUMAR, Signals.

155798 Nk. DEV RAM, 1263 Pioneer Comp_any. _

3131131 Nk. TOKH' RAM, 2 Bn The Jat Regiment.

15369 Nk. JOGINDER SINGH, 7 Bn The Punjab
Regiment.

2430800 Nk. RAM SARAN, 2 Bn The Punjab Regi-
ment. .

16233 Nk. DARSHAN SINGH, 1 Bn The
Regiment, .

7867 Nk. KARAPKANDE, 3 Bn The Mahar (MG)
Regiment att 4 Bn The Madras Regiment,

R 17159 Nk. RAGHUNATH SINGH, 2 Bn The Rajputana
ides.
R 2746 Nk. TEJ BAHADUR KHAN, 1 Bn The 9 Gorkha

iflos. .

10010 Nk, KUL BAlIADUR KHATTRI,
Gorkha Rifles.

94171 Amb. Nk. GAYA PRASAD, 29 Field Ambulance
Army Medical Corps.

15555 L/Nk. LACHHMAN SINGII, 2 Bn The Pun]ab
Regiment.

43885 1./Nk, AMAR CHAND, 22 Mouniain Regiment
Artillery, -

SR-197637 L/Nk. (ASM) T.P. hUlV[ARA VELU,
3 Platoon 601 Company Army Service Corps (Para
Supply).

46463 L/Nk. JEE RAM, 4 (H) FF Mountain Battery
Artillery. .

SR/193341 L/Nk. BHAWAN SINGH THAPA,
Composite Plaloon Army Scrvice Corps,

3716518 L/Nk. GAMUNDI, 8 Anii Tank Regliment
Artillery.

21175 L/Nk. GOVIND MAL,
Regiment.

21679 IL./Nk. AJAB SINGH, 4 Bn The Kumaon
Regiment,

10995 L/Nk. RAGHUBALR SINGH,
Regiment, :

2031280 1,/Nk. DESRAJ SINGH,
Regiment.

R121831408 L/Nk. CHAIN SINGH, 2 Bn The Rajputana
fles

11535 I1./Nk. (OTW) TPHUI, CHAND, 50 (Para) Bri-
gade Slgnal Scction,

20267 L/Nk. KAKA SINGH,

Rajput

'3 Bn The 9

107
4 Bn The

Kumaon

2 Bn The Rajput

4 Bpn The Rajput

1 Bn The Sikh Regi-

ment.
19761 L/Nk. GOPAL SINGH, The Kumaon Rifles.
1511 L/Nk. CHANDRU GAUR, 3 (Para) Bn The

Mahratta Light Infantry.

18165 I./Nk. UMED SINGH, 1 (Para) Bn The Kumaon
Regiment.

30356 L/Nk. RAMLAT,
Regiment.

31277 L/Nk. KEbHARI CHAND 16 F1e1d Regiment
Artlllery.

86525 L/Nk. LAL BAHADUR KHATTRI, 3 Bn The
9 Gorkha Rifles.
11421 L/Nk. BABU RAM, 4 Bn The Dogra Regiment,

1000 L/Nk. SHAM SINGH, 1 Bn The. Sikh Light
Infantry. (Posthumous).

22373 L/Nk. SADU POWAR,
Mahratta Light Infantry.

4428806 L/Nk. JAGIR SINGH, 1 Bn The Sikh Light
Infaniry. (Posthumous).

24991 L/Nk, DHARAM SINGH, The Kumaon Rlﬂes:
(Posthumous).

11{]14 L/Nk. ANNAMALAIL, 1 Bn The Madras Regl-
mern

8440 L/Nk. RUP SINGH, 4 Bn The Dogra Regiment.

SINGH, 4 Bn The Rajput

3 (Para) Bn The
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18396 L/Nk. PEMA RAM, 2 Bn The Rajpulana Rifles.

2491 L/Nk. PREMBAHADUR CHARTI, 1 Bn ThL_

. Gorkha Rifles.

23441 L/Nk. RAMNAGINA SINGH, 69 Field Com-
pany Engineers. (Posthumons).,

4131016 L/Nk. NARAIN SINGH, 1 (Para) Bn The
Kumaon Reglment.

3611 T./Nk. GIAN SINGH, 1| Bn The Patiala (RS)
Infantry. .

50282 L/Nk. CHHANAK RAM, 16 Field chiment
Artillery.

2831335 L/Nk. RAM SUBHAG SINGH, 2 Bn Tho
Rajputana Rifles. (Posthumous).

10108 L/Nk. CHAKRA BAHADUR THAPA, 3 Bn The
9 Gorkha Rifles.

244 L/Nk. RANJHA RAM, 2 Bn The Dogra Regi-
ment, (Posthumous).

14362 L/Nk. GABAR SINGH RAWAT, 3 Bn The
Garhwal Rifles, _

13553 L/Nk, MAN SINGII NEGI, 3 Bn The Garhwal
Rifles. _

3679 L/Nk. INDER SINGH, | Bn Thc Patiala (RS)
Infantry. _

18151 L/Nk. DALIP SINGH, The Kumaon Rifles.
(Ppsthumous).

22365 L/Nk. MOHINDER SINGH, 1 Bn The Sikh
Re¢giment. :

131397 L/Nk. SOLOMN RAJU, 37 Field Company
Englneers.

42876 L/Nk. MALSING BHOSLE, 37 Field Company
Engincers.

85497 L/Nk. RAMEKRISIINA GAWADE,
Company Engmeerb

82738 L/Nk. ATMARAM MANE, 22 Ficld Lompany
Engineers.

I8C-56513 I./Nk. CHANAN SINGH, The JA Div Slgr)al
Regiment.

7759966 L./Ni. IV[UNI KUMAR 19 Br1gade ‘Provost
Unlt. |

21560 L/Nk, 'SHEODAS SINGH, 4 Bn Thce Rajput
Regiment.

18C-55656 L/Nk. RAM NATH, 22 Mountain Regxmem
Artillery, Signal Sectlon.

52174 OWA L/Nk, RAM PAT 22 Mountain Regiment
Artillery.

63347 L/Nk. DALSING LAMA 1 Bn The 5 Gorkha
Rifles. (Posthumous).

7725 L/Nk. ISHAR DASS, 1 Bn The J & K Infantry.

10221 L./Nk. PARTA BAHADUR KHATRI, 3 Bn The
9 Gorkha Rifles. (Posthumous).

57148 OWA L/Nk. SAWARAN SINGH,
Regiment Artillery.

15085 L/Nk. KEHAR SINGH, 1 (Para) Bn The Puanb
Regiment.

18757 L./Nk. CHHAPA RAM, 1 (Para) Bn The Pun]db
Regiment,

(55970 L/Nk. RANBAHADUR GURUNG, 1 Bn The

5 Gorkha Rfles. :

12534195 I./Nk., ARAVAIL- RAO 4 Bn The Madras
Repiment.

- 2432060 L/Nk. KALA SINGH, 2 Bn The Punjab
Regiment.

781491 I1./Nk. MAHA NAND 1 Company Amma]
Transport Regiment Army Servme Corps,

47848 L/Nk. NANAK (‘HAND 45/14 Field Reglment
Artillery.

62460565 L./Nk. DIWAN CHAND 5 In:f'-mtry Brigade
Signals.

3130395 I./Nk. HARI SINGH, 2 Bn The Jat Reglmcnt

3130421 L/Nk. RATI RAM, 2 Bn The Jat Regiment.

2832195 L/Nk. KISHAN SINGH, 2 Bn The Rajputana
Rifles. '

. 10187 L/Nk. HIRA SING KHATTRI,
9 Gorkha Rifles.

33910 L/Nk. INDER DEO SINGH, 1 Bn The Rajput
Regiment.

9883 L/Nk. CHAUDHRI RAM, 4 Bn The Dogra Regi-
ment.

21613 L/Nk. TULSI RAM, 2 Bn The Rajputana
Rifles.

536750 OWA. SIRI RAM 22 Mountam Regiment Artil-
lery.

52101 OWA. SIRI GHA_N-D, 22 Mountain Regiment
Artillery.

37 Field

13 Field

3 Bn The

58703 OWA. HARBANS SINGH, 13 Field Regiment
Artillery.

1201997 OWA. RAGHBIR SINGH, 4 Mountain Battery
Artillery.

54833 Wireless Operator HAR T.AT.,
Regiment Artillery.

53791 Driver MATA DIN, 22 Mountain Regiment
Artillery,

52509 Gunner PRAKASH SINGH,
Battery Artillery.

1001863 Sowar WAZIR SINGH, Central India Horse.
8115 Sowar MASHADI SINGH, Central India_ Horse.
284708 Pioncer MUTTA, 1263 Pioneer Company.

15005h6 Sapper SHANTARAM PARAB 22 (RB) Field
Company Englneers.

129490 Sapper NALLAPAN, 36 Field Company Engi-
neers. -

26935 Sapper ARJAN SINGH, 40 (AB) Park Com-
pany Engineers.

59361 Sapper TUKARAM GODSE, 37 Field Company
Engineers.

85104 Sapper NAMDEQ POWAR, 22 Field Company
Engineers.

54496 Sapper VITHOBA NAIK, 37 Fleld Company
Engineers.

45019 Sapper KRISHNA PARAB, 37 Field Company
Engineers.

88551 Sapper SAKHARAM MULIK, 37 Field Com-
pany LEngineers.

87383 Sapper GYANU SALUNKE, 37 Field Company
Fnginecrs.

44181 Sapper BAJI BHOSLE,
Engineers.

50591 Sapper GANPAT SHINDE, 37 Assault Fleld
Company Engineers.

139304 Sapper RAJU, 12 Fleld Company Engineers.

1302459 Sapper ARUMAINATHAN, 12 Field Com-
pany Engineers. )

139307 Sapper VINCENT, 12 Field Company Engi-
neers. -

© 1414605 Sapper HARNAM SINGH, 40 AB Ficld Park
Company Enginecrs.

138937 Sapper M. RAJAPPAN PILLAI
Company Englneers.

10403 Sigmn (OTW) RAM SINGH, 50 (Para) Brigade
Slgnal Section.

45424 Signaller MADAN LALL, 16 Field Regiment
Ariillery. -

47902 Sigmn, IYYAM PERUMAY,, 11 Field Regiment
Artillery Signal Section.

37745 Sigmn. (ES) LABH SINGH, 50 (Para) Brlgade
Signal Scction.

76083 Slgmn. (L.M.) LOK NATH SETHI, 50 (Para)
Brigade Signal Section.

6237334 Sigmn. JAGAT SINGH, 26 (2AB) Division
Signal Regiment.

50572 Sigmn, HARI SINGH, 8 Fiéld Regiment Signal
Section.

102467 Rfmn, NAR BAHADUR KHATTRI, 1 Bn The
9 Gorkha Rifles.

17160 Rimn. JAI SINGH MAHAR, 3 Bn The Garhwal
Rifles.

22491 Rfmn. GAJBIR THAPA, 1 Bn The 1 Gorkha
Rides.

96487 Rimn. PAHI.MAN CHHETTRI, The b Gorkha
Rifles.

99642 Rfmn. PADAM BAHADUR THAPA, 3 Bn The
9 Gorkha Rifles.

24927 Rfmn. MANLAL GURUNG, 1 Bn The 1 Gorkha
Rifles.

99582 Rfmn. DIL BAHADUR THAPA, 3 Bn The 9
GGorkha Rifles. (Posthumous).

101115 Rimn. JANG BAHADUR ADHIKARI, 3 Bn
The 9 Gorkha Rifles.

58298 Rfmn. KISHANBAHADUR PUN, 1| Bn The 5
Gorkha Rifles.

2831198 Rfmn. BHAGWAN SINGH RAM, 2 Bn The
Rajputana Rifles,

64815 Amb. Sep. AMAR SINGH, 82 Field Ambulancé,

30902 Scp. SHER SINGH, 1 Bn The Sikh Regiment,

6760790 SB/Sep. TULSIRAM PANT, 82 Field Ambu-
lance.

68753 SB/Sep. GURUVIAH, 82 Field Ambulance.

22 Mountain

17 Mountain

37 Field Company

14 Fleld
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: 62652 SB/Sep. THAKUR MANDAL, 82 Fleld Ambu-
ance.

6761018 Amb. Sep. BALA DIN, 82 Field Ambulance.
. 6760648 Amb. Sep. RAM SWARUP, 82 Fleld Ambu-
ance.

90336 Amb, Sep. KUMP SINGH, 82 Field Ambulance,

61248 Amb. Sep. PERMESHWARAN, 82 Field Ambu-
lance. .

27877 Sep. HARNAM SINGH, 1 Bn ’I‘_he Sikh Regi-
ment.

MTS/234814 Sep. PONNAMBALAM, 629 Company
Army Service Corps.

MTS3/960782 Sep, VELAUDHAN NAIR, 629 Company
Army Service Corps.

08016 Sep. PATHI RAM, 4 Bn The Dogra Regiment.

37556 Sei). RATNU GUDEKAR, 3 (Para) Bn The
Mahratta Light Infantry. (Posthumous).

3959718 Sep. RUP CHAND, 4 Bn The Dogra Regi-
ment,

3430749 Sep. BAKHSHI SINGH, 2 Bn The Punjab
Regiment. :

34124 Sep. DHONDU MORE, 3 (Para) Bn The
Mahratta Light Infantry.

31160 Sep. FAUJA SINGH, 1 Bn The Sikh Regiment,

3330765 Sep. HAZURA SINGH, 1 Bn The Sikh Regi-
ment.

23839 Sep. BACHITTAR SINGH, 1 Bn The Sikh
Regiment.

30883 Sep. GURNAM SINGH, 1 Bn The Sikh Regi-
ment.

16752 Sep. TASHI, 2 Bn The Dogra Regiment.

30416 Sep. GOVIND SHELL.AR, 3 (Para) Bn The
Mahratta Light Infantry.

8648 Sep. AMAR NATH, 1 Bn The J & K Infantry,
(Posthumous).

41329 Sep. MARUTI TAJNE, 3 (Para) Bn The
Mahratta Light Infantry.

13615 Sep. SITA RAM, 1 Bn The J & K Infantry.

11442 Sep. HARI SINGH, 4 Bn The Dogra Regiment.

34315686 Sep. RATTAN SINGH, 1 (Para) Bn The
Punjab Regiment.

90002056 Sep. PRITAM SINGH, 1 Bn The Easi Punjab
Militia.

P/1007 Sep. GURDIT SINGH, 11 Bn The J & K
Militia.

Sep. REBEL SINGH, The J & K Militia.

10320 Sep. SIS RAM, 4 Bn The Dogra Reglment,

13752 Sep. SHER SINGH, 4 Bn The Dogra Regiment.

30145 Sep. RATAN SINGH. 4 Bn The Kumaon Regl-
ment.

4129590 Sep. GAGAN SINGH, 4 Bn The Kumaon
Regiment.

2730087 Sep. SHRIDHAR CHALKE, 3(Para) Bn The
Maharatta Light Infantry,

2720841 Sep. DHARU SHINDE, 3 (Para) Bn The
Maharatta Light Infantry.

2329952 Sep. MAJER SINGH. Ex-3 Bn The Punjab
Regiment, att 3 (Para) Bn The Mahratta Light Infantry,

2430137 Sep. PARSHOTAM SINGH. 2 Bn The Punjab
Regiment,

3929626 Sep. BACHITTAR SINGH. 4 Bn The Dogra
Regiment.

21698 Sep. BUDH SINGH, 4 Bn The Rajput Regiment.

2031384 Sep. THAKARIA RAM, 4 Bn The Rajput
Regiment.

9660 Sep. KATYAL SINGH. 8 Bn The J & K Infantry.
(Posthumous).

68418 Sep. NARAIN SINGH. 8§ Bn The J & K Infantry.
(Posthumous).

3763 Sep. MUKHTIAR SINGH, 1 Bn The Patiala (RS3)
Infantry.

31931 Sep. RAM CHANDER, 4 Bn The
Regiment,

26116 Sep. TAKHAT SINGH, 3 (Para) Bn The
Rapjut Regiment.

28985 Sep. DALIP SINGH, 4 Bn The Kumaon Regl-
ment.

4980 Sep. MAGHAR SINGH. 1 Bn The Patiala (R3)
Infantry.

24440 Sep. KAKA SINGH, 1 Bn The Sikh Regiment.
(Posthumousg).

Kumaon

31.?(0719 Sep. DARYAO SINGH, 2 Bn The Jat Regi-
ment,

18039 Sep. MOHAN SINGH. 4 Bn The Kumaon Resgl-
ment, (Posthumous).

843638 Sep. CHINTAMANI, 8 Antl Tank Regiment
Artillery. :

2430686 Sep. JASWANT SINGH, 1 (Para) Bn 'The
Punjab Regiment.

SR-6332212 Sep. (GD) HARI SHANKAR, 107 Com-
posite Platoon Army Service Corps.

SR-4518 Sep. (GD) CHHEDI, 107 Compogite Platoon
Army Service Corps.

4701 Sep. DES RAJ, 1 Bn The Patiala (RS) Infantry.
8975 Sep. ANANT RAM, 2 Bn The 17 Dogra Regiment.

6131130 Sep. SUKH DEV, 2 Bn The Jat Reglment,
(Posthumous).

11025 Sep. SHERSINGH, 1 Bn The J & K Infantry.

470 Sep. FATEH SINGH, 8 Bn The J & K Militia.
(Posthumous).

2432231 Sep. DALIP SINGH, 7 Bn The Punjab Regi-
ment. (Posthumous).

MTN-6363341 Sep. SITA RAM DUBEY, 54 Field
Ambulance Army Medical Corps. :

253363 Sep. ARUNACHALAM, 4 Bn The
Regiment.

2533321 Sep. SANYASI, 4 Bn The Madras Regiment.
3133215 Sep. DADEL SINGH, 2 Bn The Jat Regiment.

2431006 Sep. MAKHAN SINGH, 7 Bn The Punjab
Regiment.

2415'32977 Sep. AJIT SINGH, 2 Bn The Punjab Regi-
ment.

2430823 Sep KARTAR SINGH, 2 Bn The Punjab
Regiment.

8498 Sep. JAGAT BAHADUR, 3 Bn The J&K Rifles.
7003677 Am. Sep. ILYAS HUSSAIN, 29 Field Ambu-
lance Army Medical Corps.

2428285 Sep. RANJHA RAM, 1 (Para) &8n The Punjab
Regiment.

7859671 Sep. MOTI SINGH, 1 (Para) Bn The Punjab
Regliment.

29101 Sep. OMKAR SINGH, 1(Para) Bo The Kumaon
Regiment.

30062 Sep. MAN SINGH, 1 (Para) Bn The Kumaon
Regliment.

4128833 Sep. CIIANDGI RAM, 1 (Para) Bn The
Kumaon Regiment.

412266 Sep. BHARAT SINGH, 3 (Para) Bn The
Rajput Regiment.

2930184 Sep, SADHU SINGH, 3 (Para) Bn The
Rajput Regiment.

215138 Nursing Orderly P. RATHINAM, §2 Field
Ambulance.

6744211 Nursing Orderly LALCHINGA, Army Medica:
Corps, att 3 (Para) Bn The Maharatta Light Infantry.

F-741448 Sweeper PIARA, 107 Composite Platoon
Army Service Corps.

INDIAN AIR FORCE

GP. CAPT. E, W. PINTO (1593).

GP. CAPT, SHIV DEV SINGH (1595).

WG. CDR. MURAT SINGH AULAKH (1860).
SQN. LDR. J. B. AQUINO (1777).

FLT. LT. J. J. BOUCHE (2938).

FLT, LT. K. SINGH (2781).

FLT. LT. H. D. MEHRA (3077).

FLT. LT. A. 8. LOTA (3374).

FLT. L'T. O. D. DODSWORTH (3174).
FLG. OFF, D. SINGH (2998).

FLG. OFF. M. J. CONROY WELBY (3234).
FL.G. OFF, J. C. PLOMER (3299).

FLG. OFF. L. C. STEPHEN (3246).

FLG, OFF, & D. SINGH (3176).

FLG. OFF. J. R. KIRLOSKAR (2857).
FLG. OFF. K. CHANDRA (2721).

FLG. OFF. M. S. BHAGAR (3351).

FLG. OFF. A, N. TODD (3364).

FLG. OFF. A, K, PAUL CHOUDHURI (2996).
FLG. OFF. E. J. C. LANDER (2889).
FLT. LT. H. 8. GILL (2862).

FLG. OFF, T. B. CHOUDHARY (3087).

Madras
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FLG. OFF, T. O. WYNNE (3068).
SQN. LDR. J. B. DORDI (1846).

PLT. OFF, K. S. PAL (3316).

PLT. OFF. M. D. MENDHEKAR (3404). .
FLT. LT. P. C. RAMAKRISHNA (1843).
FLG. OFF. S. K. RAMAN (3376).

PLT. OFF. N. V. BAL (3491).

FLG. OFF. C, JEEVARATHNAM (3385).
FLT. LT. R. GHOSH (1895).

PLT. OFF. DAULAT RAM BHATIA (3458).
F/SGT. D. MORESHWAR (10087).
F/SGT. S. VISHWANATHAN (10935).
SGT. A. GHOSH (11034).

SGT. A. G. BERCHY (11169).

SGT. J. P. SHARMA (12812).
 SGT. V. JAYARAMAN (11391).

SGT. B. C. DOGRA (15488).

SGT. D, R. SINGH (10052).
CPL. D. VEVADRIVIAM (27923).
CPL. R. SUBRAMANIAM (45809).
CPL. KARTAR CHAND (14151).

CPL. N. C. DEY (11839).

CPL. G. DEVARAJLOO (149086),

CPL. T. N. BALACHANDRA (14981).
CPL. R. I. YADAVA (15744).

CPL, B. N. BHATTACHARJEE (15032),
CPL. K. K. VARGHESE (14347).
CPL. N. D. P. RAJAN (15583).

CPL. M. G. DANDEKAR (18832).
CPL. T. M. GEORGE (16571).

CPL. R. SELVARAJ (21092).

CPL. N. BINGH (21950).

CPL. L. B. WAGH (12175).

CPL. 8. GANGULLY (15074).

LAC. K. M. SANKARNARAYAN (46993).
LAC. MAL SINGH (18275).

LAC. E. K. NAMBIAR (27346).
LAC. S. K. KOTNIC (36724).

LAC. N. K. MALHOTRA (30469).
LAC. P. K. D. NAMBIAR (14424).
LAC. U. D. SINGH (34213).

LAC. 8. G. R. MUDALIER (15947).

LAC. AMAR SINGH (37418).
LAC. M. R. MADHAVAN (47804).
LAC. P. SINGH (38905).

LAC. A. K. DUTTA (30129).

LAC. A, M. SEN (26465).
LAC. J. C. MANDOQL (14103).
LAC. A, K. BUVA (16194).
LAC. BHAGAT SINGH (186882).
LAC. G, SUKLA (26712).
LAC. M. P. MENON (46329).
ACl. R. D. SHARMA (18217).
AC. PRITHIVI RAJ (37910).
AC. 8. SINGH (21602).

AC. C. MENEZES (13637).
F/SGT. B. D. ALL (10604).

CPL. S. K. BAKSHI (14015).

CPL. N. K. NAIR (16653).

CPL. H. C. MUNDU (14652).

CPL., 8. N.-BHATTACHARYA (14945).
CPL. K, K. PURUSHOTTAM (14196).
LAC. THAMBURAJ (290839).
F/SGT. K. V. K. NAIR (10901).
F/SGT. B. S. GHATTACK (157).
SGT. K. S. NAIR (10957).

CPL. H. RAY (31383).

ACl. A. R. REBELO (200120).

LAC. K. P. P. NAMBIAR (27979).
LAC. ARCHIBALD (49035).

LAC. B. R. NAIR (44150).

W.0. S. M. ROY (18289).

W.0. 8. K. CHAKRABORTHY (13814).
W.0. P. NANU (14491),

CPL. M. F. AMBROSE (14983).
CPL. GOKUL SINGH (16651).
LAC. S. C. PATRICK (16089).
CPL. P. J. SEBASTIAN (11924).
CPL. K. VARADRAJAN (14858).
SGT. W. SAMUEL (11346).

SGT. A. C. CHOPRA (12275).
LAC. MOHINDER SINGH (39652).
CPL. B. BALAN (14511).

AC2. BHAGAT RAM (300002).

SHAVAX A. LAL, Secy.

ELECTION COMMISSION, INDIA
New Delhi, the 13th February 1951

No. 104/10/51-Elec.—In exercise of the powcrs con-
ferred by the proviso to sub-rule (2) of rule 10 of the
Representation of the People (Preparation of Electoral
Rolls) Rules, 1950, and in modification of its notification
No. 104/1/51-Elec., dated the 15th January 1951, the
Election Commission hereby extends up to the 15th
March 1851 the perlod within which clalms and
objectiong under sub-rule (1) of the said rule are to be
made under sub-rule (2) of that rule in respect of the
electoral roll for any electoral unit comprised within
the State of Mysore.

P. 5. SUBRAMANIAN, Secy.

MINISTRY OF LAW

New Delhi, the 9th February 1951

No. F. 21(6)/50-C.—Whereas a vacancy has occurred
in the seat of a member representing the State of Uttar
Pradesh in Parllament by reason of the death cof
Shri Mukhtar Singh Chowdhry:

Now, therefore, in pursuance of the provisions of
sub-rule (1) of rule 4 of the Provislonal Parliament
(Pilling of Casunl Vacancies and Flectlon Petitions)
Rules, 1950, the President is pleased to call upon the
members of the Uttar Pradesh I.egislative Assembly
to elect, in accordance with the said rules, a person
for the purpose of filling the snid vacancy.

S, N. MUKERJEE, Joint Secy.
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MINISTRY OF FINANCE,
New Delhi, the 22nd January 1951

No. F, 10(45)-Est, (8pl.)/50.—In exercise of the powers conferred by the proviso
to Article 309 and clause (5) of Artlcle 148 of the Constitution, the President hereby
directs that the following further amendments shali be made in the Central Civll
Services (Revision of Pay) Rules, 1947, namely:—

In the Schedule annexed to the sald Rules—
I. Under the head “Finance Department”—
(a) In the table relating to Indlan Audit Department—

(1) agninst the item “S.A.S. Accountants”, for the existing scales in column 2,
the following scales shall be substituted, namely:—

“(1) 200—-—20——36_9——EB—20—500_
175—15—285—EB—15—400
(2) 220—20—380—EB—20—500
175—15—295—EB—15—400
(3) 190—20—850—EB—20—450
175—15—205—EB—15—375
(4) 190—20—350—EB—20—450
150—156—270—EB—15—375
(5) 190—2_0—310——15——-340—EB—_—15—40__0
150—15—270—EB—15—375."
(11) against the item “S.A.S. Accountants in the Rallway Audit Department”,

for the existing scales Iin column 2, the following scales shall be
substltuted, namely: —

“Senior Auditors—
300—20—500—50/5—550
For Offices other than those at Madras and Trichinopoly—
250—156—400
For Offices at Madras and Trichinopoly—
225—15—3875
Junior Auditors—
150—15—210—EB--15—270
For Offices other than at Madras and Trichinopoly—
150—10—240
For Offices atl Madras and Trichinopoly—
150—10—210."
(iii) against the item “Asstt. Supdts. of the Office of the Auditor General

and S.A.8. Accountants, Defence Audit Department”, for the existing
scales in column 2, the following scales shall be substituted, namely:—

“(1) 240—20-—360—30—420—EB—30—600
225—16—3175
(2) 220—20—360—EB—30—600
200—15—350—20—450."

(iv) against the item “Superintendents, Customs Revenue Audit Branch®.

for the existing scales in column 2, ithe following scales shall be
substituted, namely (—

“325—25—600
280—20—500 plus S.P. Rs. 50.”
(v) agalnst the item “Divisional Accountants”, for the existing scales In
column 2, the following scales shall be substituted. namely :—
“(1) Civil Accounts Offices (P. W. Division).
100—10—270—30/5—300
80—8—200—25/5—250

80—8—200—25/5—225 — Other States.
Wartlme scales—
104—12—200—25/2—250 — Assam State.
104—12—200—25/2—225 — Other States.

(2) P. & T. Audit Offices (Telegraph Eng. Duvn.).
120—10—270
80—8—200—25/5—225
104—12—200—26/5—225 (War-time scale).”

(vl) against the item “Upper Divislon Clerks in the Offlce of the Auditor
General and In the Defence Audit Deptt.”, for the existing scales in
column 2, the following scales shall be substituted, namely:—

“70—7—140—EB—6—170—EB—6—230
$0—3—p0-—5—160—Grade 1I
160—5—180 — Grade I
Unifled scale
60—3—100—EB—10—120 — B Crade
100—10—200 — A Grade.”

(vli) against the item “Upper Division Clerks In the Customs Revenue

Audit Branch”. for the existing scales in column 2, the following scales
shall be substituted, namely :—

“(1) Madras
40—7—"75~6—103—EB—6—135—5—150—EB—5—175.
45—3—75—5—135— Grade II.

135—5—155 — Grade I

Unified scale .
60—5—100—EB—10—120 — B Grade
100—10—200 — A Grade

— Assam State,
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(2) Bombay and Calcutta.
60—8—124—FEB—8—140—6—170—EB—8—230
50—4—110—5—160 — Grade II
160—5—180 — Grade 1

Unified scales
80—5—100—EB—10—120 — B Grade

120—10—200 — A Grade plus speclal pay of Rs. 15 after confirma-
tory departmental examination is passed.”

(vilil) against the item “Cashiers in other A. G.'s Offices”, for the existing
geales in column 2, the following scale shall be substituted, namely —
“60-—8—124—-ER—8—140—G6—170—EB—6—230
plus special pay of Rs. 20.”

(ix) against the item ‘*‘Asstt. Cashier, A. G. Bombay”, for the exlsting
scales in column 2, the following scale shall be substituted, namely :(—

“60—8—124—EB—140—6—170—EB—6—230
plus special pay of Rs. 10.”

(b) In the table relating to “Fivance Department, Mints"—

(1) against the item “Reflnery Superintendent or Deputy Works Manager”,

for the exlsling scele in column 2, the following scale shall be sub-
stituted, namely ——

“600—40—800
500—30—650."

(il) against the item “Deputy Accountant and Depuiy Bullion Reglstrar”,

to the existing scales in column 2, the following gcales shall be added,
namely ; —

“250—15—400

(iii) against the item “Engineers and Melters”, for the prescribed scale in
column 3, the following scale shall be substituted, namely :—

“250—15—400—20—500."

(lv) against the item “Clerks” for the existing scale at (i) in column 2,
the following scale shall be substituted, namely :—
“50—5—110--§—230: 60—5—110—8—230
50~—~—4—110-—5—160."

(v) agalnst the item “Draftsmen”, for the existing scales in column 2, the
following scale shall be substituted, namely —

“65—5—165
50—24-—130."

(¢) In the table relating to the “Office of the Security Printing, India”, against
the item “Search Peons”, for the exisiing scale in column 2, the follow-
Ing scale shall be substiluted, namely —

1122_1__25'11

1I. Under the head "Ministry of Finance (Revenue Division)”—

(a) In the table relating to “Opium Department, Ghazipur™, under the heading
“Medical stafl”, agalnst the item “Sub-Assgtt. Surgeon”, tor the prescrib-
ed scale in column 3, the following scale shall be substiluted, namely:—
“100—8—140—10—170—EB—10—300

[For persons holding a University degree (medical), the starting pay
of the scale will be Rs. 150.1"
(b) In the table relating to “Customs Department”—

(i) against the item ‘“‘Assistant Collectors”, for the scale of “350--15—1,500"

wherever it occurs in column 2, the following scale shall be substitut-
ed, namely :(—

“350—50—1,500."

(1i) agalnst the itern “Examiners, Bombay”, for the exisling scale in column
2, the following scale shall be substituted, namely:—
“150—10—250—EB—10—350

120—10—240—10/2—2807
(iI) under the heading Marine Establishment—

(A) for the item “Female Searchers”, the following shall be substituted,
namely — :

“Woman Searcher”. .
(B) against the item as so substituted, for the prescribed scale in
column 3, the following scale shall be substituted, namely: —
“68--4—120—5—170."
(c) In the table relating to “Central Excise Department”’—
1. Under the sub-head “Medical Staff"—

(1) against the items "“Sub-Asstt. Surgeon” and “Lady Sub-Asst. Surgeon”,
for the prescribed scale “Grade II 100—8—140—10—170—EB—10—
230", the following scale shall be substituted, namely:—
“100—8_—140—10—170—_—EB—10—300 [For persons holding a Univer-
3ity degree (medical), the starting pay of the scale will be 150.]"
(1) against the item “Compounder, Kharaghoda” for the existing scale in
column 2, the following scale shall be substituted, namely (—
“25—5___/2—753 Plus Rs, 10 duly allowance
25—5/2—70 plus Special pay from July to October,”
(ili) against the item “Wardboy"”, for the existing scale in column 2, the
following scale shall be substituted, namely :—
“20—1-—24"
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(iv) against the item “Cook”, for the existing scale In column 2, the
following scale shall be substituted, namely :—
1115'11 .

(v) agalnst the item “Servant”, to the existing scale In column 2, the
following scale shall be added, namely —
“17 plus Rs, 1/8/- Bad Climate Allowance.”

2. Under the sub-head “Educational ZEstablishment”, against the Iitem
“Agsistant Teacher, Bombay”, for the existing scale in column 2,
the following scales shall be substituted, namely :(—

“(i) 20—1/3—25—1/2—--30
(i) 25—1/5—30."

(d) In the table relating to Income-tax Department, against the item ‘““Assistant
Commissioner of Income-tax”, for the existing scale in column 2, the
following scales shall be substituted, namely —

“1000—100—1500
1000
1000—50—1250 (Re-organisation scale)."

III. Under the head “Ministry of Flnance”, in the table relating to Mints, against
the item “Storekeeper”, fo the existing scale in column 2, the following scale shall
be added, namely :—

“50—4—110—5—160 plug speclal pay 20.”
IV. Under the head “Works, Mines and Power Department"-—
(a) In the table relating to Central Public Works Department—
(i) against the item “Assistant Administrative Officer”, for the entiry in
column 3, the following shall be substituted, namely :—
“Grade pay as Superintendent plus 8. P. 50"
(1) the item “Ferro Printer” shall be omitted.
(b) In the table relating to Central Technical Power Board and Electrical
Commissioner with the Government of India, against the item “Technical

Assistants”, to the prescribed scale of ‘Higher- Grade 250—25—500", the
following shall be added, namely —

“The posts on this scale have been abolished from the 1st September, 1948."
(c) In the table relating to Printing and Stationery Department, agalnst the
itemn “De{)uty Controller (Stationery)”, for the existing scale in column
2, the following scale shall be substituted, namely —
“1000—50—1250,
900 (Flxed).”

V. Under the head “Department of Works, Mines and Power”, in the table relat-
ing to Central Publle Works Department, under the heading Lift Staff, against the
item “Lift Attendant”, to the exlsting scale In column 2, the following shall be added,
namely —

“25.”

VI. Under the head “Ministry of Works, Mines and Power"—in the table relating
to Printing and Stationery Department, against the Iltem “Sub-Assistant Surgeon”,
tor the prescribed scale in column 3, the following scale ghall be substituted,
namely \—

“100—8—140—10—170—EB—10—300 [For persons holding a TUniversity
degree (medical), the starting pay of the gcale will be 150].”

VII. Under the head ‘“Ministry of Food”, in the table relating to Subordinate
Offlces—
(1) against the item “Inspector Storage”, for the existing scale in column 2,
: the following scale shall be substituted, namely :—

“125 (fixed.)”

(ii) against the item *“Steno-typist”, for the existing scale in column 2, the
following scale shall be substituted, namely —
100 fixed.”

VIII. Under the head “Legislative Department”, in the table relating to Income-
tax Appellate Tribunal, agalnst the ltem “Second Clerk”, for the existing scale in
column 2, the following scale shall be substituted, namely :(—

“60—5—140."

IX. Under the head “Ministry of Information and Broadcasting”, in the table
relating to All India Radlo, the items “Programme Assistants” and “Transmission
Assistents” appearing in the Ministry of Finance Notification No. F. 11(1)-Fst. (Spl.)/
47, dated the 24th September 1947 and the entries relating thereto in columns 2 and
3 shall be omlitted.

X. Under the head "Transport Department”, in the table relating to Cochin Port—
(1) agalnst the item “Agsistant Signaller”, for the existing scale in column 2,
the following scale shall be subgtituted, namely :—
“19—28." _
(1) against the item “Wharf Supervisor”, for the existing scale in column 2,

the follquing scale shall be substituted, namely :—
*36—>55.

XI. Under the head “Ministry of Transport”, in the table relating to Cochin Port,
against the item “Traffic Auditor”, for the existing scale In column 2, the following
scale shall be substituted, namely (—

“140—10/2—160."
XII, Under the head ‘‘Communications Department”—

(a) In the table relating to Meteorological Department, against the item
“Deputy Director General of Observatories”, for the existing scale In
column 2, the following scale shall be substituted, namely :—

Y1500
1200.”
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(b) In the table relating to Railway Ingpectorate, agalnst the item “Chief
Govt. Inspector”, In column 3, for the words “Under consideration”, the
following scale shall be substituted, namely —

2,250,
(¢) In the table relnling to Subordinate Services in the India Meteorological
Dcpartment—
(i) mgainst the item “Draltsman/Computors”, for the existing scales in
column 2, the following scales shall be substituted, namely (—
“80—5—120——4-—172—175 (0ld.)
70—4—150."
(ii) against the item “Lower Division Clerks Calcutta”, for the existing
scales in column 2, the following scales shall be substiluted, namely:—
“44—4—124 (Old.)
45—45—50——:1_1L0—5—120 (01d.)
45—45—5/2—90—3—105.”

XIIT. Under the head “labour Department”, in the table relating to office of the
Chief Lebour Commissioner, agalnst the item “Labour Inspectors”, for the existing
scales In column 2, the following scale shall be substituted, namely :—

“180—10—340."
XIV. Under the head “Ministry of Labour':—

(a) In the table relating to Directorate General of Resettlement and Employ-
ment, agnlnst the item “Sub-Reglonal Employment Officers”, for the
existing scale in column 2, the following scale shall be substituted,

namely :—
“800—25-—750."

(b) In the table rclating to the Office of the Reglonal Director of Resettlement
and Employmeni, Bombay, ngainst the ltcm “Telephone Operator”, for
the existing scale in column 2, the following scale shall be substituted,
namely :—

“55—5—=80."
XV. Under the head “Minisiry of External Affairs and Commonwealth Relations,
Offices of the Protectors of Emigrants”—

(a) In the table relating to the OMce of the Protector of Emigrants, Vizaga-
i)atam, against the item “Protector of Emigrants”, for the existing scale
n column 2, the following entry shall be substituted, namely :—

“250—50/2—1700 plus S. P. 75 (personal).
(b) In the table relating to the Office of the Protector of Emigrants, Bombay—

(i) against the ltem “Junior Clerks (Lower Div.)”, for the existing scale
in column 2, the following scales shall be substituted, namely:—
“60—4—100—EB—3—130—FEB—3—1680

50-—5/2—90—EB—bH—-140
40—5—60—FEB—5—80."

(ii) against the item “Peons”, for the existing scale in column 2, the follow-
ing scale shall be substiiuted, namely -~
“20—23."

XVI Under the head “Health Department”, in the table relating to Port Health
Departments and Virus Laboratories at King Institute, Guilndy—

(a) Against the items “Sub-Assistant Surgeon” and “Sub-Asgsistant Surgeon
(Subordinate Medical Service Officer)”, for the prescribed scale in
column 3, the followlng scale shall be substituted, namely:—

“100—8——140—10—170—EB—10—300 [For personsg holding a Unlversity
degrec (medical), the starting pay of the scale will be 1501,

(b) Against the item ‘‘Serang”, for the prescribed scale in column 3, the
following scale shall be substituted, namely :—

“80—5/2—175.”

XVIL. Under the head “Ministry of Health”—

(a) In the tablc relating to Civil and Military Dispensary, Simla, against the
item “Sub-Asslstant Surgeon”, for the prescribed scale in column 3, the
following scale shall be substftuted, namely :—

“100—8—140—10—170—EB—10—300 [For persons holding a University
degree (medical), the starting pay of the scale will be 150.1”

(b) In the table relating to Directorate General of Health Services, against the
item “Posts borne on the cadre of the Medical Research ]jepartment",
for ihe entries In columns 2 and 3, the following shall be substituted,

namely —
“525—625~—1750/ 3—850/5— (1) 350—350—380—380—30—b590—EB—
975/5—1150/5—1350. 30—T7'710—40—850.
) (i) 600—40-—1000—1000—1050-—1050—
1100—1100—1150.
625—625—7560/3—850/5— Selection Grade—1000—50-—1400."

975/5—1150/5—1350 plus
additional pay of 150 p.m.
for ‘brilliant work'.

XVIIL. Under the head “Ministry of Industries and Supplies”—

(a) The heading ““Subordinate Offices in the Coal Commissioner’s Organisa-
tion"” and the enirics thereunder shall be omifted.
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(b) In the table relating to the Oflice of the Textile Commissioner :—
(i) agalnst the item “Assisiant-in-charge”, for the existing scale in column
2, the following scale shall be substituted, namely:—
“140—8—220 plus Charge Allowance 30,”

(1) against the item “Assistant”, for the exisling scale in column 2, the
following scale shall be substituted, namely:—

4140—8-—220."
(ili) agalpnst the items “B Grade Clerk”, “C Grade Clerk” and Filing

Clerk”, for the prescribed scale in column 3, the following scale shall
be substituted, namely:—

55—3~—80—EB—~4—125—5—130.”
(iv) against the lHem “Filing Clerk”, for the existing scale in column 2,
the following scale shall be substituted, namely:—
“36--3—60—EB—2—"70."
(c) In the table relating to Deputy Director of Supplies, Madras, against the

item “C Grade Clerk”, for the existing scale in column 2, the follow-
ing scale shall be substituted, namely:—

“40—b—60—5-—80."
(d) In the table relating to Madras Inspection Cirele, agalnst the item

“Senior Clerks (Upper Grade)”, 1o the existing scales in column 2,
the following scale shall be added, namely:—

“60—5—100—10—120 plus Special pay 30.”
(e) In the table relating to Karachi Inspection Circle, against the item

“Senior Clerk (Upper Grade)”, to the exisling scales In column 2, the
following scale shall be added, namely:—

“§0—b5—100—10—120 plus Special pay 30.”

(f) In I\I/LIh?i table relating to Office of the Reglonal Commissioner (Disposals),
adras:—

(1) for the item “Assistant/'A’ Grade Clerks” and the existlng scale

relating theretc in column 2, the following item and scale shall be
substituted, namely:—

“A Grade Clerks—100—10—200.”

(i) against the item “ ‘B’ Grade Clerk”, for the existing scale in column 2,
the followlng scale shall be substituted, namely:—
“60—5—100—EB—10—120.”
(iii) against the item “ ‘C’ Grade Clerk”, for the existing scale in column 2,
the following scale shall be substituted, namely:—
“40~-5—60—5—80."

XIX. Under the head “Ministry of Industry and Supply”—

(a) In the table relating to Directorates General of Industries and Supply
and Disposals, for the ltems “Deputy Directors (Assistant Reglonal
Commissioners of Disposals)” and "Deputy Directors (Assigtant
Reglonal Commissioners of Disposals)” and “Deputy Development
Ofcers” in column 1, the following shall be substituted, namely:—

“Assistant Regionsgl Commissioners of Disposals,”

(b) The headings “Organisation of the Coal Commissioner including the
Indian Government Rallways Coal Department”, “Office of the Coal
Commissioner’s Organisation”, “Electrical Department” and ‘“Medical
Department” and the entries thereunder shall be omitted.

XX. Under the head “Ministry of Commerce”—
(a) In the table relating to Office of the Exporl Trade Controller, Bombay—

(1) agalnst the item ‘Naiks' for the existing scale in column 2, the follow-
ing scale ghall be substituted, namely:—

1127-!I

(1) against the Item “Peons”, for the existing scale in column 2, the
following scales shall be subslituted, namely.—

“23, 24 and 25 with a probationary period of 3 yearg on 20.”

(b) 1In the table relating to Mercantile Marine Department, against the
item "Office Superintendent”, for the existing scale in column 2, the
following scale shall be substituted, namely:—

“300—10—350."
XXI. Under the head “Ministry of Agriculture”—

(a) (1) ngalnst the item “Economic and Statistical Adviser”, for the existing
gcale In column 2, the followlng scale shall be substifuted, namely:—

“Starting salary between 1250—1400.”

(ii) against the item ‘*‘Deputy Economic and Statistical Adviser”, for the
exlsting scale in column 2, the following scale shall be substituted,
namely:—

“Starting salary - between 600-~720."
(li1) agalnst the item ‘“‘Assistant Fisherios Development Adviser”, for the

existing scale in column 2, the following scales shall be substituted,
namely:—

“750-—50—950
750—530—1000 (personal to Dr. Bhatia).”

(lv) against the item “Technical Assistant to Cattle Utilisafion Adviser”,
for the prescribed scale in column 3, the following scale shall be sub-
gtituted, namely:—

“950—10—300—15—450—25/2—500."
(v) against the item “Rescarch Investigator”, for the prescribed scale in
column 3, the following scales shall be substituled, namely:—
“Grade I—250—10—300—15—450—25/2—500. °
Grade 1I—160—10—330."
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(b) In the table relating to Central Tractors Organisation, Delhi, against
the item “Chlef Engineer (Tractors)”, for the existing scale In
column 2, the following scalc shall be substituted, namely:—

“9500 dollars p.a. or Rs. 2600 p.m.”

(c) In tha table relaling to Tractors Testing Station, Karnal, against the item
“Agricultural Engineer”, for the existing scale in column 2, the follow-
ing scale shall be substituted, namely.—

“Contract basis in the scale of 2000—50—2100.”
(d) In the table relating to Zoological Survey of India—

(1) agalnst the item “Technical Assistant (M.Sc. minimum)”, for thae
existing scale In column 2, the following scales shall be substituted,
namely:—

“135—5—225 (Revised scale)
200—156—350 (Revised with effect from 11th December 1946)."
(il) against the item “Laboratory Assistant (B.Sc.)”, for the existing scale
in column 2, the following scale shall be substituted, namely:—
“100—3—150
75-—5—126."
(iil) agalnst the item “Gallery Assistants (B.Sc.)”, for the exlsting scale
n column 2, the followlng scales shall be substiiuted, namely:—
“'50—3—80
50—5/2—175
100—10—200 with effect from 11th Decermber 1946.”
(iv) apainst the fourth item “Texidermist (T)" for the existing scale in
column 2, the following scales shall be substituted, namely:—
"50—3—=80
60—5/2—T5
100-—10—200 with effect from 11th December 1946."
(v) agalnst the first {tem “Artist”, for the existlng scale in column 2,
the following scale shall be substituted, namely:—
“150—10—250
125—15/2—200."
(vl) against the gecond item “Artist”, for the existing scale In column 2,
the following scale shall be substituted, namely:—

“*100—5—150
75-—-5—125."

(e) In the table relating to Bureau of Plant Protection and Quarantine,
against the item “Technical Officer”, for the existing scale in column 2.
the following scale shall be substituted, namely:—

“200—15—350/20—650.”

(f) In the table relating to Locust Warning Organisation (Including Co-
ordinated Scheme), against the Hems “Assistant Locust Entomo-
loglsts”, “Locust Transport OMcers” and “Supcrintendents (Techni-
cal)” for the existing scales in column 2, the following scale shall be
substituted, namely:—

“200—15—350—20——650."

() In the table relatlng to Central Agriculture Marketing Department.
agalnst the item “Agriculture Marketing Adviser to the Govt. of
India”, for the existing scale in column 2, the following scale shall
be substituted, namely:—

“1800—50—2000 plus Overscas pay, if admissible while held by
directly recruited Officer.”

(h) In the table relatlng to Central Rlece Research Institute, Cuttack—

(1) ngrinst the items “Genelicist and Botanist” and “Agronomist”, for the
exlstlng scale in column 2, the following scale shall be substituted,
narmely:—

''325—25—650—EB—35—1000.”

(1) egainst the item “Mycologist”, for the existing scale In column 2.
the following scale shall be substituted. namely:—

“350—350—380—380—30—590—EB—30—770—40—B50.”
(i) In the table rclating to Indian Agricultural Research Institute, New
Delh

(1) Under the sub-head “Mycology Division”—

(i) agalnst the item "Assistant Mycologist”, for the existing scales in
column 2, the following scales shall be substituted, namely:—

“250—250— (Prob.)—300—20—600-—EB~—25—800
200—215-—(Prob.)—15—350-~EB—20—650."

(ii) for the words “Second Mycologlst”. appearing in column 1 after
“Asslstant Mycologlst” the words “Second Assistant Mycologist”
ghall be substitufed.

(2) Under the sub-head “Division of Aericulture, Chemistry and Soil
Sclence”, against the items “Assistant Agricultural Chemist” and
“Asalstant Agricultural Bacterioloegist”. for the existing scales in
column 2, the followlng scales shall be substituted. namely:—

#250—250—(Prob.)-—300—20—G600—EB—25—800
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(1) Under the sub-head “Division of Entomc_)logy"'——-

(1) agalnst the item “Assistant Entomologist”, for the existing scales in
column 2, the following scales shall - be substiiluled, namely:—
“50—250— (Prob.)—300—20—600—EB—25—800.
200—215—(Prob.)—1 5——350—-EE:E—_,2__0—-650." s
(1) agalnst the item “Second Asslstant Entomologist”, for the existing
scales in column 2, the following scale shall be substituted namely:—
"200~—215—(Prob.)—15—350—EB—20—650."
(4) Under the sub-head “Botany Divigion”—

(1) against the item "“Assistant Teconomic Botanist”. for the exlsting
scale in column 2, the following scales shall be substituted.
namely:—

“250—260— (Prob.) —300—20—600—EB—25—-800
200—215—(Prob.)—15—350—EB—20—650."

(1) for the words “Second Economic Bolanlst” appearing in column 1
after “Asslstant Economic Botanist”, the words “Second Assistant
Economic Botanist'" shall be substituted.

(5) Under the sub-head “Agricultural Division”, against the 1items
“Asgsistant  Apgriculturist” and ‘“Cattle Superintendent”, for the
existing scales in column 2, the following scales shall be substituted,
namely.—

"250—250-j(Prob.)—300——20—600——EB—25—800
200—215—(Prob.)—15—350—-EB—20—850."
(6) Under the sub-head "“Sugar Cane Station, Colmbatore”, against the

tem “Sugar Cane Expert”, to the existing scale in column 2, the
following scale shall be added, namely:--

“350—30—550—550—50—6H0—EB—50—800—800—50—1250
(Personal to Mr. N. I.. Dutta).”

(j) In the table relating to Survey of India. for the item “Artificers” in
column 1, the following shall be substituted, namely:—

“Artificers (Including Computors, Fitters. Blacksmiths, Tin
Smiths, Painters. Masons, Turncrs and Cycle Mechanic not
separately provided for).”

XXII. Under the head "Delhi Administration”—

(a) In the table velating to Police Department. against the item ‘“Head

Constables”, for the prescribed scale in column 3, the following scale
shall be substituted, namely:—

"55—3—67—EB—3—76—EB—3—385.”

(b) In the table relating to Agriculture Department, the entry relating to
the item “Chowkldars” shall be omitted.

(c) In the table relating to Dairy Develonment Office. the entries relating
to Chowkidars”, “Mali”, “Sweeper” and “Bhisti” shall be omitted.

(d) In the table relating to Department of Flsherles, for the words “Deputv
Warder of Fisheries” and “Agsistant Warder of Fisheries” in columns 1
and 3, the following shall he substituted, namcly:—

“Deputy Warden of Flshcries.”
“Assistant Warden of Flsherles.”

(@) In the table relating to the Office of the Poultry Expert. the entries
relating to the ifem “Mali” and “Chowkidar” shall be omitted.

(f) In the table relating to Disposal of Sludge and Manure. the entries
relating to the items “Labourers” and “Chowkidars” shall be omitted.

(g) In the table relating to Medical Department—

(1) under the heading Offce of the Chief Medical Officer, agalnst the
Itemm "“Sub-Asstt. Surgeons cmployed in various hospitals and dis-
pengaries in the Delhi Province”. for the prescribed scale In
column 38, the following shall be substituted, namely:—

“100—8—140—10—170—EB—10—300 [for pcrsons holdlng =r
University degree (medical). the stariing pay of the scale will
be 150.1”

(i) under the heading Irwin Hospital aesainst the item “Sub-Assistant
Surgeons (including one on ge-eral duty)”. for the prescribed scale
In column 3, the following scalc shall be substituted, namely:—

100—8—140—10—170—EB-—10—300 [for persons holding =
University degree (medical), the starting pay of the scale will
be 150.7”

(i) under the heading Police ITospital., against the item “Sub-Asgsistant
Surgeon”. for the prescribed scale in column 3, the following scale
shall be substltuted, namely:—

“100—8—140—10—170—EB-—-10—300 [for persons holding =
Universi,’gy degrec (medical). the starting pay of the scale wil
be 150.]

(1v) under the heading Cecntral Secretariat Dispensary, against the {tem
“Suh-Assistant Surceon”, for the nrescribed scale in column 3. the
following scale shall he substituted, namely:—

“100—8—140—10—170—EB—10—300 [for persons holding =
TInilv%rigcy degree (medlcal). the starting pay of the scale will
be 180
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(b) In the table relating to Delhl Food Ratloning Organisation, against the
1tem “Shop Assistant”, for the prescribed scales in column 3, the
following scales shall be substituted, namely:—

"55—3—85—FB—4—125—65—130 (for Matriculates).
45—2—5%-3—B5—EB—4—105 (for non-Matriculates).”

XXIII. Under the head “Almer-Merwara Administration”—

ta) In tha table relating to District Pollce. agrinst the item “Sub-Asgsigtant
Surgeon”, for the prescribed gecale in column 3. the following scale
gshall be substituted, namely:—

“100—8—140—10—170—EB—10—300 [for persons holding a
tT'I’niv:;u'ﬂi’cy degree (medical), the startlng pay of the scale will

v

(b) In the table relating to Ajmer Treasury, against the item “Treasury
Officer”; for the prescribed scale In column 3, the followlng scale shall
be «ubstituted, namely:—

“280—25—400—EB—30—700—EB—50—850 (U.P. Civll Service
-Scale).”

XXIV. Under the hend “Coorg Administration”—

¢a) In the table relating to Polce, agningt the item “Sub-Assistant Surgeén",
tor the prescribed scale  in column 3. the following scale shall be
substituted, namely:—

“100—8—140—10—170—FB—10—300 . [for persons holding - ="

Eni;z;gglity degree (medical), the startlng pay of the scale will
] 1

(b) In the table relating to Land Records Department. against the Item,

“Forest Guards”, for the entry in column 3. the following scale shall
be substifuted. namely:—

H30_i__'_35.ll
®XV. Under the head “Chlef Commissioner. Andaman and Nicobar Islands"”—

(a) In the table relating to Settlement Clerleal Fstablishment: against the

ftem “T.ower Grade Clerks™, for the prescribed scale in column 3, the
followlng scaleg shall be substituted, namely:—

"55—3—85—FEB—4—125—5—-180 (for Matriculates)
41—2--35—3-—A%—EB-—4—105 (for non-Matriculates)."”
“fb) M the ta‘ble relating to Medical Pepariment (Permanent), against the

ttem “Asstt. Surgeon Grade IT”. for the prescribed scale in column 3.
the following scale shall be substituted, namely:—

T N186—B8—140—10—170—FRB—10—300 [for persons holding a
‘IDYni;réag%i;y degree (medical), the starting pey of the scale. will
@

mvcvr Aﬁer the entrles relating to Chief Commissioner. Andaman and Nicobar
Istands, the following entrles shall be inserted, namely:—

MINISTRY OF FINANCE (REVENUE DIVISION)

Namp of post Existing Hoale ‘Pres‘c,ribed Soale
Ra. Ra.
Tiprarlan  , . . . 14010280 —EB 10310 160—10—350.
' —15-—400

MINISTRY OF WORKS., MINES AND POWER,

. Name of Post Hxisting Boele Presoribed Boale
Rs, Rs.
GENTRAL WA'mRPOWER. TRRIGATION AND NAVIGATION
COMMISNION,
Caniral  Walerpower,
ond Nw‘gﬂm lum““
Haad Olork . 20010260 . . . 200-10—800
OENTRAL PUBLIC WORKS DEPARTMENT
Forro Printer . . } 25—3/2—88 - 60—05/2—153
30—1—40—8/2—85

r 40—5/2—00 (EB at 'I5),

Madvas Oirele.
Plumber . . . . 40—8/2—00 . 80—b5/2—76—3—105

Fivhor Ko e s _ 3/ (Fixed) . . . 40380
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MINISTRY OF WORKS, MINES AND POWER.—contd.

Name of Post

Existing Scale

Prescribed Beale

Ra,

Ra.
Labour Rationing Office,
Rationing Offioer . » 280—18-—--340 275—85—400
Inapéotors . . . 180—734—285 (01d) . 160—10—800
185—5—155—8—186--6--215
(New),
Sub-Tnspectors . . 65—4—105—115 804 -~120—EB 5180
Head Olork . 60—4—-80—4—120 55 —3—85—EB—-4 -135—08-
60—2—80—3—125 (EB at 130 :
Ra. 95).
&ﬂor Olerk . . 60—4—80—4—120 ) 55—3—85—AB-4—1385—8—
60—2--80—3—128 (EB at . 180
He. 05)
Junior Clerk e  « 4 402472 85" () 66—8—85—EB—4—125
40—5/2 90 (EB at Ra. 75). —5—180 (for Matriculatea)
(¢4) 46—2—55—83 85—EB
—4 108 (¥or non-Mat.
riculates.)
Poons C . 14/- (fixed) 80-—}—36,
Oycle peons . . . + 14/- (fixed) plus eyele allow. 30—§—35 (No cycle allow-
anos of Rs, 8 or Ra. 2. anoo)
MINISTRY OF HEALTH.,
Némé of Post Existing Soele Presoribed Sosle
Ra. ‘Res.
CENTRAL DRUGH LABORATORY
Laboretory Assistants 65-—5-—80 80— 5/2—'75-— 3— 105
MINISTRY OF INFORMATION AND BROADCASTING.
Name of Post Existing Socale Presgoribed Scale
Ra, R,
PUBLIOATIONS DIVISION.
Direstor ) 1,600— 100—1,800. 1,600~100—1,800
Deputy Director (Editorial) 1,100—-80—-1,800 . 1,000~—50—-1,300
Peputy Director (Produotion) . 1,100—8§0—1,800 - . 1,000—50—1,300
Administrative Qfficer . . 80040800 , . 850—80—800.
Precis Writer . . .  250—10—300 . 280—15—-400
FPhotographic Assistant , . 200—10—-330 , . 200—10—800
Produotion Assistant 150-—~10—200 . 180-—T0—300
Photographio Finisher . . B0—8—100 . 90—5—120
Bromide Printér . , . 80—5-100 - . . = 80—5-130
Urdu ista-cum-clerks . . . 55— 3— 85—~ BB 4—130—
Hindi Typists-oum-clerks }100'."—1”0 5—180. .
Pross Manager . . . 180--10—200 . . 160—10—280
Hoad of the Pamphlets Bection  700—50—000 . 720—40—1,000
Ausistant Journalist (Urdu) .  1650—10—8200 . -
120—10—200 . 160—10—300
Assistant Joumuliﬂ (Hindi) 150--10—208 . 160—10—800
Editor (Hindl) . . . 200—10--800 . 275—25—500,_
ADVERTISING BRANCH
Menior Artista . . . 275; 250 . 300—20—400
Junior Artists 125

150—7-—185—8—224

ki

[PArT I-9g¢. T
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MINISTRY OF INDUSTRY AND SUPPLY.

. Name of Post.

OFFICR OF THE,

Main Office,
Buperintendent .

Btenographes
. Apaintant
Upper Division Clerk

Lower Division Clerk

' B‘bﬁho-typin‘h .

Duftry
Poon: .
Chowlidar

Jamadar . .

GENTRAL SERICULTURAL
-Pathologist

Bialogist . " .
Biologist
. Botanist . “
ORGANISATION

" Existing Scule, © FPrescribed 8cale.

Ha. He.
IRON AND STEEL CONTROLLER, OALOUTTA

350—25—500 . \

250— 20— 830 . . %400— 20— 500
240— 20— 400 . .

125—15—200 .
200— 25— 300

125 —5—180—~10—800

128—5--180 .
150—5—180 . .
120-10—200 . .

i }160—-10—-330
«
5160——10—300- EB— 15— 450

70— 65— 120 . . .
80—85—180 . . $80—5—120—-EB— 8—200-<
80—8—100—EB_ 10— 120 10/2—220

a5/60—2—80 . }

50/38 (after 3 monthn)——ﬁ—-?O
80—56—100—EB—10—120

55-—3——-85—~EB-—-4—-125—&
5—130

45/80—2 80 plus 20 (8. P.)
50/56 (after 3 montha)3—70 {, 663 —85—EB——125—
plus 20 (8. P.) 5130 plus apooial pay -of
80—56—100—BB—10~120/ | Ra. 20.
plus 20 (8. P.).

20/- (fixed

18—}p—28 85—1—50
13;17;18 . . . 30—}-35
13;17;18 . . . 80—j—85
as ... 85-—1—80

RESEAROH STATION, BERHAMPORE, WEST BENGAL
126— 28/2— 150 — 20/2—250—  200—10—800—15—430
156/2—310—20/2—350

126—25/2—1560—20/2—250—  200— J0—-300-—15—=420
16{2—810—20{2—350

126—26(2—150—20/2—260— 200—10—300—15—4&20
15/2- 310~ 20/2 - 850

125—265/2— 150—20/2—250—  200—10—300— 15420
16/2—310— 20/2— 850

OF THUE COAL OOMMISSIONER INCLUDIN

THE INDIAN GOVERNMENT RAILWAYS COAL DEPART-

Coal Commissioner .

Beaoretary to the Coal Commis- ‘
. Wonet,

Deputy Cosl Commissioner
Production)/Chief Mining
gineer, Railway Board.

Deputy Toal  Commissioner
(Distribution). -
Buperintendent of Collieriea

Assistant Supdta. of Colllerios .

Joint Deputy Coa.l Commmuoner

Coal Buperintendant ..

Reglonal Coal Controller (Dis-
tribution), Bengal [Bihar

Asaistant Coal Commissionera .

MIENT.

8,000 ad hoo Under oconsideration.
1,000-—50—1,250 ad hoo
*Note— This soale is  poer- | 600—40--1,000— 1,000 1,050
gonal to the present in- ¥--1,080—1 100—-1 100—1,150
oumbent, Mr. Naamu, and
will be applicable to him
us long as ho holds the post.

2,750—126--3,000 Under oongideration

2,250

3,000 ad hoo 1,800-—100—1,800

2,200—100—2,500

1,600 (Oxed)
1,250—50—1,500 ad koo. -

1,800—100—1,860 - -

1,000—50—1,400 plus
olal pay of Rs. 150,

1,250— 50—1,500 plus 1,300—60—1,600

He. 260 apecial pay ad hao, : : *

1,500—100-—1,800

—_—— e

1,200 (fixed)

1,500—80— 1,600

1,260—-60—1,500 plus
Ra. 260 special pay ad hoo.

1,280—60—1,500

1,600

1,000 -

680— 50—1,300. \gd hoo.
800 P .
800—50—1,300
800—-60—1,000

1,800—80—1,800

600——40——1 OOO——I 00%1 ,080
J —1,080—1,100—1,100—1,150
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MINISTRY OF INDUSTRY AND SUPPLY ~-contd,

il

Name of Post Existing Scale

Ra.

Presoribed Scale

ORGANISATION OF THE COOAL OOMMISSIONER INCLUDING
THE INDIAN (OVERNMENT RAILWAYS OOAL DEPART-

MENT —continued,
700—36-—B40 ad hoo.

A}

Qo mbustion Eng—ineeru
Mansgers of Collierios 000—B50—1,250
760— 860 050

800—-50—950
750—850— 050

626—50—1,375

750—850—050
375-—-B80—078

B50—25—450—50—B00
800—B50-—080

760—-850—050
- Manngér,‘BYeprodu_ot Coke Oven 700—775—50—1,050

Aggiatant Coal Buperintendents,
Grade I

180— 850— 9580
Elsetrical and Mechanical En- 800— 801,150
gineer. —_————
750—850—050
Deputy Assistant Ooal Commm 600
pionera. 350— 30— 800
500 hoo
360-—28—600
. 350
Iiidentg Ofcer 500—25—600 ad hos
Aggistant Menagera of Collieries 500—700
) 350— 600
Asgigtant Ooal Superintendcnts, 880— 50— 700
Grade IT,
350—600

Amsirtant Regional Coal Con-
troller.

Adminigtrative Officer

850—285-—600 od koo
750 plue 100 apecial puy ad
hoo.

Amigtant Administrative Offloar 500—28—600 ad hoe

‘Assistant Manager Bye-produot 7 850—30—800
. Coke Oven. ——

Aagsistant Electrical Engineer . 250600

Deputy Assistant Rogional Coal 500

Controllers.

Grain Shep Officer 380 30— 800

Food Bupply Offlcer . 350— 80— 800

Labour Welfare Officer 300— 20— 500

Headguarters Offloes

400—-25—800
400

150—10—800
240—10—280

90—B8—-210
70—734—175
140—10/2—180

50—5--150
70—8—120
40—5—140
30—8 45 -5—060
BG

. a

Office Buperintendent

Chlef Clerk

Clerk

Clark

Head Typist . 80—5—160
70-—8—120 plus 18/-

special pay

- 600—40—1,000--1,000—1,680

1,050~ 1,100 1,100 1,150

800—40—1,000-—1,000—1_050
—1,060—1,100—1 100—-1.150
phu a apooml

sy o o

gali, uraaia, Kurhabro-
bares and Serdmpore Col-
liarien.

o

600—40—1,000—1,000—1,080-s=
1,060— 1,100—1,100—1,160.

800—-40—1,000—-1,000--1,050—
1,050-—1,100—1,100—1,150

600—40—1,000—1,000—1,080—
1,080—1,100—1,100—1,150

850— 850— 380 880—30—800
EB—80—770—40—880

350—-350---880-—380—-30-—500
—EB--30—770—40-—850

$50—350—380—380—80—500
—EB—30—770-— 40—880

350—350—380—380—30—5600
—EB—30—770—40—850

850—3580—380—380—-80-—400
—EB—80—770—40—850

850—80—800 (Clasa 11)

300—-30—710 (Class II)
278—25—0800— HB-—~30—
ED—-80-800

2756—25—800—HKB—30—-050
—EB—30--800

] _
275 ~26--+500—RB— 30850
— EB—30-+800

COAL COMMISSIONER'S ORGANISATION

300—820—500
} 200—10—250

80-—5—120-—B.B..~8-200—
10/2—320

55—8—556—E.B.—4—125—
5—130

85 —3—85—F.B.—4—125—
§—130— plus 15/~ —apecial
y. The apecial pay will,
owever, be subject_tofre-
view under the genoral re-
view of apecial paya.

————
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MINISTRY OF INDUSTRY AND SUPPLY —contd.
' Name of Post Exiating Beale Prescribed Scale
Ra. Ra.
COAL COMMISSTONER'S ORGANISATION . . coftd.

Typiab ; 505120 C

40—5-140 66—8—85—B.B.—4—136—
. 30—3—45—85—-60 8—130

Trétor A Co 80—4—120—E.B.—5—150

Grain Inspsotor . . . 200 . . . . 150—7-—188—8 224

Record Supplier . . . gt;:gg . } 40— 1—50—2 - 80

Ropord Bourter . . . 20—~1—40 . . . 40—1—50—2—-60

Asgistant Jamodar . . 18—-1—-28 . . . . 30—3—-38

Record Lifter . . .19 . . . . 30§85

Buperintendents 350—26—600
400-—20—500 300—20—500
250—20—350

Head Clerks 1850—5-~180 plus 80 mpecial

Norxm,—Existing posts of ay.
Assistant-in-charge will be 128—10—200 plus 80 special  $200—10—-250
designated &a H Clerk pay.

P. A. to the Conl Commissioner 300 plus 50 apecial pay 200—10—250 plus 80 speocial

pay.

Stenographers 200—25—300 80—-5--120—1,B.—8—200--
12515200 10/2—220
1256—5—-180—10—300
150-—5—180 1

_gser Divisivn' Olerka. .
oTE.—Exigting of 120—10—200 |
Benlor Grade Clerk and ‘ A’ ) ]
Grode Clerk will be dealgiia- 100 (Probation)—140—10— 80— 5-120-E.B,—8
ted as Upper Division Cletk  280—E.B.—10—810—15—400 $ 200—10/2—220 . -
80—5--150
80—4—120—126—E.B.—56—
200

Lower Division Olexkn . . 80—85-—-100~E.B.—10—120 1
Nore.—Exieting sts  of 60—2—80—3—05—E.B— 55—3-85—F.B—4—125—
Junior Grade Clerk, ‘' B' 38128 5130
Grade Clerk and ' Q' Grade §6—5—60—F. B.-5—-80
Clerk will be designated as
Lower Divigion rk.

Fuel Ingpectora 300—20—500 300—20—500
Coal Inspectors . 280—20—500 -
(Senior and Junior) 260—10—300 } 800—20—800
Technioal Amriatants 228124250
220—12§—226 } 160—10— 330
Draftaman 1560—5—180 . . .1 100—5—125—8—155—E.B.—
80—5—150 6—185
Telephone Operators 100—10—180 . . 5
(One with a special pay of }60_‘_'120—E'B' 1}70
Re. 10). ’ )
Ooinptomster Operatora . [ . . . . 56—8—85.E.B.—4-120—
5—180
Geatotner Operatorn 80 plus Ru. 5 speoial pay 40—1—50—2—680
Staff Car Drivers 60 . . . . . 60—52-75
Daftries » 30 plus Rs. 5 Speocial pay
25 18— 1- 25 35—1-—-50
“ 18-1/4—25 plus 2 C.A.
Jamadars . . . 20—1—30 . . . . 38—1--50
18—1—20; 25
Daffadars. . 10
Poonn . . . 19 :
12117 30—4—85
Freshes, Wotokmen, eto.. . 18 !
13—1/5—17 plus 2 O.A .
12—1--17
Bampling Bupervisor . 350—20— 450 260— 15— 350
Undorground-Bupervisor 500 . . . . 1
' 400 Lﬂ,o(p 20400
Upto 800
300

250—10—300

L}
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MINISTRY OF INDUSTRY AND SUPPLY -—coentd.

Name of Post Existing Scale Prescribed. Scale

Rs. Rs.

COAL COMMISSIONER’S ORGANISATION—contd.

Supervisor . . . . 250—10— 300 .
300 260— 15— 350
Upto 400 .
360—26— 400 J

Pit Squtﬁso;‘ . . 250-10—300 . . . 260— 15—350

Overman . . . .150-15-300_20-400 )
300
200
210—10—300
150—15—300 > 150—10—300
150—20—240
1208200
200—10—300
300—50—650
300—50—800
300—20—400

Benior Overmsn . 100—10—250
(Redesignated asterma.n) 100—10—260
200—10—300
200—-10-—250

300 -

150—10—300

Jupior Overman . = . . b5—5—8b
60—5—150
70—5—100
100—5-—150
125—15-—200
56—5—100

100—5—125—6—156

75—5—150

Asgistant Overman . 65—5—85
(Redesignated as  J unior 125—10—1756
Overman). 15—3—105
50—5—80
180
125—25—260
60—5—90
60—5—85

75—5—160

100—5—126—6-—155

%uty Overman . 60—5—90
edesignated a8 Junior
Overman) 76-—~b5—150
35—3—50—8—75
65—5—90
60—120

Head Surveyor . . . 130—20—200
© 130—7—200
160—20—300 _
200—10—300

PENEEP——.

300—20—400

Surveyor] . . . . 150—10—200 j

- 200—10-—300 -
100—10—150
100—10—160—15—220 -
100—8-—180
140—10—180
80—5—120
130—7-—200
100-—10—220
140—10—200

180/'_' -

Asgistant Surveyor 60—5—~100
{65—5—15

100—5—1256—6—155

250—156—340

130—10—300

65—5—85
65—5/2— 85
100—5—120
30—3—45—5—60
80—5—150
50—5~—100
105—5—120

Engine Wright/ 100—5—150
200—20—360

60—4—120—E.B.—5—150

J
180/ — -
110—-15—200——20—360 l50—-—7—185~—8—225
115—15—250

100-—10—150

75—B6—125

[ParT: I-Sgc. 1
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MINISTRY OF INDUSTRY AND SUPPLY ~contd.

Name of Post

Existing Soale

Ra.

Preacribed  Hoale™ -

Ra.

COAL-ODMMI3 SIO’N‘ER’S oRrg AN'I‘BATT.ON—-'U ontdd

Aggsistant Engine

Wright,
Grade I - Wrie

200

65— 5/2—86
80-—10/2—120

©TE—=5-—128

Machine]Buparvisc

- 80—10—120

110—£—150
100-—8—120

. 80—10—120

I Oraman .0 e

Mechgmie'

. 100%—10——250

—

230

- 150—10—260

“120—58—200
100=—5—150

120410200 -

" 800:—26—400
© 82020400

300—20—400

Inspector of Worka PR

Asgistant Inspector of Works

Agpeigtant P. W. I, . . '

B. 1. of Works .

Loading Inspector '

Workahop Foreman y

Amsgletent Workshop Forernan

Laboratory Asistant

Bhunting Master '

Asgistant Bhunting Master

Aegigtant Foreman Fitter '.

Platelayer Foreman

Driver Engineer

Driver (Looo)] .

400 ('
160—20—800

260
100—5—120
100—10/2—120
100180

100—~10—120

100-—10/2-—120
120-—10—180

100—10—120
100—10/2—120

140 -
180.

140

120—5—150
100-—10/2—120
100—10—150

75—5—100—10/2-—120

100—5—130
360

a50

850-—25 —40n
100-—5—120
150—6—180

70—5—100
15—-5—100
65—5/2—85

240

240
180:-10—200
200/——

150—10—180

“100—5—120

120—86—200
100—6—-180
80—48--110

—————

- T 100
70e10-—150

7010120
51 .

. 40-+5/2—50

g0*3—45
2--1—28

15—3-36
40540,

* 100—5—125—6—158

100—5—125—6—-158
,

l

(_ 200—10—300
J

)

} 260--15—350

© 200—10-—300

L

b 100—6— 1958155 H.B.
6—184

R

00-—-5——125—6-—155——]3} Ba=
6—188

“‘—hr-'

b 100—5—125—6-—155-—F.B,—
8—185

|

. 150—T7—185

300—20—400

: } 180—1—185

} 80—4—130—B.B—4—150

4 20010300

. '160—7—1 85—8—225

100_&*125—m B _xsf:m -

|
i
'l .
+ 90-—8—120
J

} 80—5/2—178
4
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MINISTRY OF INDUSTRY AND SUPPLY -—contd.

Name, of Post

Existing Scale

Preseribed ,Beale

——

Ra.

Ras.

COAT: COMMISSIONER'S ORGANTISATION —contd.

Analynser . . .

Looo Incharge
Machine Bupervisor

DUnderground Overseer
Praughteman”™ .

Assistant Draughtgman .

Weigh-bridge Overseer

Loading Bupervisor

Hlectrical Departrm;m.
Power House Fuperintendent,

Power Houmse Foreman

Elsotrical Foreman

Fleptripal Chargeman, Grade T

60—5—100
60—5—885

375 ad hoc .
100—5—120

100—8—128 .

556—8—1560
100—5—140
40—5—80
150—10—180
28--4—B80

140 at headquarters
30-—3—45—5—60
26--1—40

80-—3—45—8—60
60—5—90

—

85—5—385

88/—
30—3—145
80/

8500

400 .

180--10—340
25015430
150—10—840
— e —— . —
250—153—430
20016980
200——10—300
320--20—400
300—20—400
250-—20—380

320—10—350
250-—20-—400
260—830-—350

320—20—400
25030400
200~-10—250
175—8-215
200—20—400
250—15—400
200/-
820—20—400
$40— 20—400
820—20—400
230—10—3800

Flech ripa}l Chargeman, Grade IT 270—230—380

Wiaotrical Chargeman, Grade TIT

Elsotrioal Chargeraan, Grade IV
Re-designated as Rleotrical
Gutogoeia, Gra T}

Chargoman

g
270—20—§30
$30—10—800
90—-20—250
130—$0—220
100—5—130
o — mr—— ——
190—8—178
180 10320
100—10/8-13

00--20—280
68—8--100
BO~§—100
125—5-—175
180--10— 280
30— 5—100
' 60-~5/2—85
B4 6-—00

130—10-—230
125-~5—~178
50—5—100
54—8--90
80—-8/2—86
1005150
——— .

65-—5—85

Amxistant Power House Foreman 178—8—218

} 80—4—120
. 150—7-185—8—228
. 100—5—126—6—155

100—8—--125—6—155

100—5—125—6—158—E.B.—
68—185 at headquarters.. - -

60—4-—120—E.B,—5—1580

at outside headquarters, where

the posts will be redesigna-

‘ted Xsﬂiﬂtant Draughtsman.

553 —85—F.B.— 4120w
© 5130 (for Matrioulabes),
55-—3—88 (for non-Matrica--
lates.)

} 40--2—480

360—20—500

}

L 30020400

L 300— 20— 400

L.

60— 15329

§00-10-800

—_

100 —5—195—0—154—MA~
8184

A A

100—6—126 —6—158—E.B.—
6—1885.

100—5—1256—6—158-—E.B. —
6—184

150—7—180—8—328

[Papr I—-Beg, T
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Name of Poat

Existing Soale

Prescribed Scale

Ra.

Ra.

COAL COMMISSIONER'S ORGANIBATION—contd.

Medical Depariment
Assistant Burgeon

Bub-Assistant Surgeon

Compounders end Dispencers

Maternity Nurse

Btaff Nuree .

Dhai . . .

Banitary Inspector

Sanitary Jamadar . .

Apsintant Excavating  Plant

Engineer
Elsctrical Bupervisor .

Junior Asatt. Overman . .
Apprentice Overman

Probationer Overman .
Coal Loadlng Inspector . .

Blectrical and Mechanical Fore-
man.

Mechanical Foreman .
Agstt. Eleotrical Foreman
Asstt. Loco Incharge

Incharge, Machinery and Boilet
Anstt. Shift Chargeman .
Meter Testing Incharge .

Asstt. Engine Wright, Grade IT
Head Compounder

1'15—15—340— 20/2—400
160—15—340—E.B.—
20/2—400
200~15--440

200—10—3810—15—400
120—10—200

90—b6—150

255—85

20—2-82
20— 2— 30
25 —8——48
38/-

5—3—80—8—T758
80—3—45 -5—60
80—5—175

85—3—850—8—-78
80— 3—458—5—60
40—5—680
30—3—50-—5—T75
30—5—75
35—3—-80—-5—-70

50—5—78

60—5—80
100—10—120

100—10—120
100—5—120

105-—-8—120
50—5—75

680—5—80

20—2—32
25—2—35

80—8—580
40—4—80

80—2—40
80—3—45
30—3—45—8—60
45—5—60

20

20—1—24
400/«

250—10—430 .

BE—7-—120
85-—5—85
65—5/2—85

a0
a0—10—80
30—10—50

80/-

100—5—130
80—5—100

320—20—400 '

120—10—200
176/ .
60—10—100
350—28—400

45 -—4—85 .
100—5—-150 .

4560
75~—~5—100

]i
1
ﬁ
1

— ot ta

H__J

266-—15—440—20—500

100—8—140— 10— 170—E.B,—
10—2300

(For persons holding & Univer-
sity degree (Medical) ths
starting pay of the soale will
be 150) .

40—1—50—E.B.—2—8p

55—3—85—E.B.—4—125—
5130 -

(for Motriculaten, and/or for
those who have passed o
profesaional test vecoznised
or presoribed by GQgvern-
ment)

40—1—50—2—60 (for othera)

100—85—128—6—-185—E.B.—
6—185

100—p5—128—6—185—E.B.—
6-—1885.

65—38—85-—4—105

85—1—50

60—4—120—E.B.—5—180

35—1—60

800—20—400
260—15—350

100—8-—125—6--155

80—4—120—K.B.—5— 150

60—4—120—E.B.—5--150
1005 125—6—155
300—20—400

200—10—300

150—7— 185
80—4—120—E.B.—8—150
300—20—3100
60—4—120—E.B.—5—150

100—5—1256—6—155—E.B.
—0—185

60—4—120 _
85—4—125—5—130
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MINISTRY OF INDUSTRY AND SUPPLY.—contd.

Name of Post Exlsting Scale Prescribed Scale
Ra. Re,
COAL COMMISSIONER'S ORGANISATION—cono U,
Mid-wife 60—5£—280 3
50575 r 55—3—B85—4---108
Ward Kamini 14—1—19 . . 80—f—35
Medlcine Carrier 14—1—-19 . 30—}—35
8.1. of Works 50—5—1560 60—4—120—E.B.~5--150
Asstt, Eleotrical Foreman T5—8—150 100—5—126—08-—158
Asstt. B.I. of Works 44—2—80 . 80—5/2-—75
Head Indian Asalstant 10n—10—150 1
150—15—220 s 150—7—185~—8-—225
Fitter Foreman 120—8—200 100—5—125—F.B.—6—185
Foreman Coke Plant 350/- . . 300—20—400
Foreman R60/- 3
35025 400 I 300—20—400
8hot Firing Bupervisor }?)0-0:;0;—1-}330 } 100——8—125—6—155
fenior Foreman . . 250—20—350 300—20—400
Electrica! Superintendent 875—25—0650 . 860—20—500
Meter in-Charge 100—10—150 . 100—5—125—6—155--E,B.
’ —0—188
Looo Driver 830—3—45 . 60—5/2—178
Banitary Bub-Inspector . 80—8—45 . 60—4--120—E.B.—6—150
Junlor Bhift Chargeman . 50—5—100 v 680—4—120—E.B.-—5-—150
fenior Flectricil and Mechanical 250—20—400 . 800—20—400
Foreman.
Lahbour Bupervisor 138_—-_2_—_1133 '} 100—5—125—6—155
Eleotriclan 120—10—-150 . 100—5—125—8—155—F.B.
—6—188
Meohanical Bupervisor 100—5—120 100—5—125-—8—155
Head Trolleymoan . 13-—1--17 . 85—1—50.
Trolleyman 12.—1--16 . 80—4—35
Bampling Cooly 20/- 30—1—385
HUBORDINATE OFFICES IN THE COAL COMMISSIONER'S ORGANISATION
Admin’strative Officer 800/- . 2580—15—400
R.C.0. Inspector 280—20—0500 . 300—20—500
Office Bupsrintendent 276—124—300 k]
215—15—275 J 280—15—400
Colliery Superintendent’'s Head 225—25—400 (014d) hi
Olerk. 200—10—300 (Reviged) [ 200 —15—400
Chief Clerk 220—10—240 (O14) " A
150—10—230 (Revisod) g 200-—10—280
Head Clerk . . P 250—10—300 (0O1d)
180—10—250 ()
130—10—320 (0O1d)
160—10-=250,
100—10—150 (Revised)
150—5—200 (Rovired)
120—10—150 (Revised)
180—8—240 (Reviaed)
80—5—180 (Revised)
Yuperintenaent, Hesaq uierk 200—10—300 (0O1d)
110—58—200 (Revised) 160—-10—250,
300/~
Sanior Accountant 300—20-—400 As for Railway Aoccounts
180—15—270 Office.

Junior Accountant

80—5—00 (Rovised)
T0—B5—-—100 (Revisod)
1580 (Rovised)
100--5—175 (Revised)
100—10/2—120
75—5—176

116—9—100
80—5—120—EB—8—200

55—b5-—~16

Stenographer

fanlor Aesistant

Junjor Assistent

80—5—120—EB—8—200—10/3
—220.

80—85—120—EB—8—200—
10/2—220,

 56—3—88.
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MINISTRY OF INDUSTRY AND SUPPLY. —contd.

Nome of P.ost Existing Scale FPrenscribed Boale
Ra. : Ra.
SUBORDINATE OFFICES IN THE COAL COMMISSIONER'S ORGANISATION-—sontd.
Cy
—Clerks .. . . 120—8—200 (0ld) I

B0—6—120 (Revised)
70—§—100 (01d)

60—5—120 (Revisad)
50—5—900 (Old)T
40—5—100 (Of)
650—5—120 (Old)
45—5—00 (Revised)
40—5—80 (Old),

40 (Old)
30—3—45—5—60 (Ravised)
70—8—100 (Old)
70—5—100 (Revised)
05 (Old)

456—56—80 (0Old)
80—3—45—50—00 (Revis-

ed)

60—5—80 (Revised)
40 (Revised)

40-—5—00 (Revised)
180—10—200 (Lteviaed)
22—2—30 (Rovised)
100—150 (Revisad)
80—3—45

84—4-—100

50—5—100

28—4—50 (O1d)

30—3—45—5—60 (Revised)
80—5—150

40—4—60
85—3—80-—23—100
60~—4—100
60—5—100
40-—-+3--~5/2—00 L B5—3—85—EB-—4—125—6
80—3—45—5—60 —130 (for Matriculates).
25—1—33 85—-3—85 (for non.Matricus
40-—5—90 lates). '
55—5—93
126-—-8—150
105--p—120
30-—3—45—5—00—EB
—05—~5/2—80
85—6/2~-85
80/-
43—5—100
60-—5—175
90—-5—120
40—5—75
60—56—00
b6 /-
76/-
28—3—52
100—=5—150
100—5—~130
Lodger Clerk .. . 80—3—45—5—60
Bill Clerk . . R .  40—5—t0
50—5—80
80—3—435—5—060
QOoal Despatoh Clerk . . 40—5—060
80-—8—45—5—00
30—3—45—5-—060—EB
—65—5/2—-86
" 30—5—60
80—-5—100
Welgh Clerk . . . B0—5—80
28—4—00
28 -2.—60
30—3—45—6—00
Hloo trio” Finglneer's Clerk . 40—5—75
Despatoh Olerk . . . 60—00
28 —4—80 |
30—8—45
30—3—-45—5—60
Timber Clerk . . . 80--3—45--5—60 55—3—85,

BtoreClerk . . . . 85—5—I10
80—3—46—5—60
40—5—176
45/-
80—5—-100
Assistant Cleck . . ., 28—4—80(Old)

|, 66—3—85—EB-—4—12K
30/45/60/85 [—5—130 (for Matriculates),

Record Clork . . . 28—4—40 55—3—85_(fornon-Matriou-
80—3—456—5—60—EB— | 4 lates), ‘ :

65—5/2—85

50—5—80
84—4—100
80—3-~456—5-—060

R
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MINISTRY OF INDUSTRY AND SUFPPLY—contd.

Name of Post

Lxisting Beale

Presoribed Scale

Estt. & Corr. Clerk . .
Establishment Clerk . .

Lamp Iemue Clerk . . .

Clerk . .
Clougn Rationing Clerk .
Pay Clerk .

Oashier and Aoccountant

Asnxigtant Accountant .

Aocounts Clerk . . .

Asaistant Acoounts Clerk

Aseistant Pay Clerk .

Reserve Depot Clerk
Cashier .

Btorekeeper . . .

Amaistant Storekeeper .

Reoord Kesper . .

Ledger KEeeper . .
Register Keoper . .

Reserve Storekeeper . .

Ansistant Reserve ﬂt,orakeeper
Head Timskeeper . .

Timekeeper . . . .

} Ra. Ra.
SUBORDINATE OFFICES IN THE COAL COMMISSIONER'S ORGANIEATION.—contd.
80, 80
50—5—100
456—5—-100
60—-5-—00 68—3—83—EB—4--125—8
84—4—100 ~180 (for Matriculates)
80—5—100 &5 —8 — 88 (for non-
126—5-~150 MatrHoulates).
105—8-—120
60/-
40/-
256—1—40
30—40, 40, 35 55—3—85
40/-
100—5—150 . 80—5—120—EB—8—200—
10/2—220, oy
120 65—3—85—EB——4—125——8—
130.
150/- 80—5—120—EB—8—200—
10/2—220.
85—B5—110 656—3—85—EB-—4—125—08-—
130.
100—5—150 (01d) "
100—5-—130 (Revised)
100—5—120 (Revised) 80—5—120—EB—B—200—
BO—6—120 10/2—220.
84—4—100
105—8—120
50— 5100 (Old) ‘]
45—5-—00 (Revised) 55—3—85 EB—4—125—8—
180/- 130 (for Matriculates).
55—3-—83 (for non-Matri-
50—56-—00 oulates)
60—5—100
50—8—175
80/- 55—3—85
50—6—15
80-—3—45—08--60
45—45—5/2—90—3—108
80—5—100
60—8—100
100
a5
84—4—100
28—4—80 55—8—85—FEB—4—125—b5—
70 7 130 (for Matriculates).
40—4—80 55—3—85 (for non-Matrieu-
45 latea).
40
80—3—45—5—060
50-—5—=80 (014)
B0—3—45—5-—30 (Revised)
80—5—78
36/-
33—38 55-—3—88.
30—3—ab
65/- 55—3-—83—EB—4—125-5
40/- —130 (for Matrioulates).
80/- 55—3—85 (for non-Matri-
100/- culates).
45 . 56—3—85.
80875 (Old)
40—5—"T70 (Revised)
40—5—60 (014d)
80-—3—45—5—60 (Revised)
28—4 80 (01d) 56—3—85—FEB--4—125--5

Mines Timekes . .
Bupervisor an Acoountnnt .

Assietant Timekeeper

Clerk Rationing Issue . .
Attendance Cheoler . .
Ceah Memo Writer ., .

Ration Card Writer . .

30—3 45560 (Revised)

[
40—5—80
30—3—45
40
25-—1—388

b
i1

30—3—45—5—060
28—4—80
30—3—15
40/-
65—5—85
35 —40

40

35

35

40

25

—130 (for Matriculates)
§8—3—85 (for non-Matrien-
lates) .

55—8—8x.,

|___~r7—-—-—-—)‘—d—!—h¥——v—-——'-" l_.-*l-—l
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MINISTRY OF INDUSTRY AND SUPPLY —contd.

Name of Post

Existing Beale

Prescribed Beale

Ra.

Ras.

BUBORDINATE OFFICES IN THE COAL COMMISSIONER'S ORGANISATION —contd.

Grain Bhop Bupervisor

Grain Shop Aocounta;lt
Head Typist . . .
Typlay .

Grain Inspector . .
Amsistant Graln Shop

Ratloning & Labour Supervisor

Assistant Food Inspsctor .
Census Registrar . . .
lnﬂ'i)outor . . . .
Assistant Inspector . .
Oil Munahi . . .
Pit Munshi . . . .
Munshi . . .

Reoord Munahi . . .
Imsuier N - . .

Btore Munshi . . .

Jamadar . . .

Duflry . . . .

Peons . . . .

80/-
55/
55/-
55-6—85 (O1d)
45 —5—85 (Revised)
40—5—80 (01d)
30—3—45—5-—80 (Rovised)
40—5—-75
130—5—150 (01d)
45—5—80 (Revised)
28 480
40—5—60
45— 45—5/2—00
00—5—80
50—5—100
30—8—45—B—50
30--8—45--5—80—FB—
66—05/2—85 .
60—85—00
80-—5-—120
40—-6—90

160f-4 . .
50/ . . .

150/- .o
30/! .

60-/
40/-
50)-
150/- e
60—5—85 , ., .

28-—1—35
22—30
26—1—35

38/-

25—1—35
30—3—43
80—1—50

25135
30—3—45
35/-
25/-
25—1—35

20—28
25/-

20°(01d)
18—1—28 (Revised)
23

16—1—20—2—22

20 .
20—3—25 (01d)
ig—l—zz } (Rovissd)

14—1—20
20—1--28
12—1—17
15—1—20—2--22

12—1--16

13—1—-16
14=-]1—17

15 (0ld)

12—1—17 (Ravised)

12—14 1 (Old)
15—29

12—23 (Revisad)

1 14
11—1-—-17
11—4—17
13—4—18
15—20
15-=$—17
15--1—17

)

55—3—85—EB—4—125—6
—130 (for Matrioulates).

| latos).

150—T7—185—8-—228.

§58—3—85—EB—4—123—5
—130.

150—7--185—-8—225.
558 —85—EB—4—125—08—
130.

1
j» 556—3—88 B —4—1258

—130.

180—7—185--.8—225,
56—38—88—F.B.—4—125—§
-—180.

- 85—1—80,,

F 80—}—35

55—38—85 (for non-Matricu.
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MINISTRY OF INDUSTRY AND SUPPLY —contd.:

Name of Post Existing Soale Presoribed Seale

Ra, Ra.

SUBORDINATE OFFIORS IN THE COAL COMMISSIONER’S ORGANISATION—ocontd,

Peons—conid, 15—1—20 1
11—1—15
13—1/8-—1/10—15
16—1/56—20
12)-

10—3—10b
15—4—18
17—1—20
14—4--18
18—]—21
18.1—23
28/ 4

17—§—20

Ohowlidas . . . 11m1—16
howlides 12—1—16" }(om)

16—20
15/-
15~~18 "'
7—20 T
15—1—-20
18—1—25
156-4—22
14—4—-15
17=—4—20
15—1—18
10/-
— |
15 8 —4—3 &
17—1—20 { L
12/-
Sweapur ; . ) ¢ 10—1--18
18/- i
14—3—10
12—3—16
12—3—14
12—4—15
15/8/-
6/4/-
5/-
14—4—18
10—¢—12
14/-
16/-
10—}—14
100=1-—12

12—1—17 }(Ravinod)

Watermen -, . . . g/—l—-s
12—1—17
12/-

Bainti . . . . 14/-
. 12—1-=16
10—1—15

Clook S & 1
12—1—17
15—1—20
14—}—20

Armed Guard . . o 20/)-
20—26

Store Delivery Sirdar . . 20—1—386
20—2—36

35—1—50,

Btore Mate . . . . 20—1—25

. 20/-
259- } 80—}—35,

Head Watchmen . . . 30-3—45 85-—1-—50,
80--85—40

Watchman . . . . I15—1—21
15/-
17—1—21
12117 30-—§—388.
15—1—18 ¥
18=—1—21
18—1—20
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MINISTRY OF INDUSTRY AND SUPPLY —contd.

Name of Poat

Existing Seale

Prescribed Boale

Ras.

Ra.

SUBORDINALE QFFICES IN! [HE COAL COMMISSIONER'S ORGANISATION—eontid.

Chaprasi . . . T 16—20

Btore Cooly . . .

Talephone Attendant . .

Head Clerk . . .

Offlos Assiatant

Labour Inspector . . .

Inspector, Watch and Ward
Assistant Grainghop Inspesctor

Lahour Recruiter
Senior Typiab

Pay Clerk

Steno-typlet

Apgistant Cashier and Accoun-
tant.

Agstt. Btore Clerk .

Asgtt. Bupervisor and Acocoun-
tant.

Cengus Clerk .
Munshi Time-Eeeper

Miners’ Time-Keeper

Grainshop Bupervieor & Acooun-
tant,

As att, Indian Inspector .

Btore Issue Bummarist

Store Isguer .

Bafety Lerop lesaer
Gomosthe
Havildar

Punjabi Jamader

Pilot Jamadar . .

16~—4—18
19—1—17
14—4—18
23/.

16

13—1—17
12—1—17

PI.B (Old)

12—1—17 (Revised)

84—4—100
80—5—150

120—10—-200

150/
200/-
150—10—200

230/-
50/

120/-

150/-

130-—8—150
60—5—120

85-—5—100

80—58—85

100/-

80—3—45—G0
45/-

40/-
35—1-—50

30—3—448
26—1— ob

80/
55/-

23— 480
85—5/2-—88
50—5—100
50—10—100
80-—3—45—5—60

30—3—45
20—2—36
20—3—38

83/-
28—1-—35

26—1—~35
40/~

25/, 80/-, 85/-
56/

30/-

]

. 80—§—36.

4

} 120—8—300—10/2—220.

80—8—120—E.B.(—8—200—
10/2—220.

} 180—7--185-~8—2285.
} 150—T7—185—8—228.
100—5—125—~6—155—B.B.—
6—185.

150—T—185—8—228.
} 55—3—88—E.B.—4—125—08
—13

55—3—84~E.B.—4—125—18
-—180.

. 58—83—85—F.B.—4—125—8
—130 plus epeclal pay of
Rs. 20/- p.m.

556—3—85—X.B.—4— 1285
—130 (for Matrioulates).
65—3—86 (for non-Matciou-

Intes).

45—3—885.

556—3—856—0.B.—4-—128—08
—180 (for Matriculates).

55—38-—85 (for non-Matriou-
lates).

56—3—85—E.B.—4—125--8
—130 (for Matriculates).

85—3—~85 (for non-Matri-
oulates).

{
|
|
!
}

36—1—50.

} 36—1—U80.
¥

35—1—>50.
35—1—b0.
36—1—580.

36—1—580.

35—1-—50,
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MINISTRY OF INDUSTRY AND SUPPLY —contd.

Name of Post

Existing Boale

Presoribed Boale

Ra.

Ra.

SUBORDINATE QFFICES IN THE COATL COMMIBSIONER'S ORGANISATION—conid.

Labour Welfure Ingpector
Junior Grainshop Ingpeator

Superintendent’s Clerk

Cont Clerk

Apstt, Cost Clerk

Bonus Clerk .

Imue Clerk . . .
Aggtt, Coal Deapatoh Clerk
Grainghop General Clerk

Grainshop Clerk

Additional Ledger Clerk .
Typist Clerk ,

Agstt. Record Clork

Coal Allotment Clerk
Bub Magazine Clerk
Bazar Clerk .

Tub Weigh Clerk
General Clerk

Apnatt. Store Clerk .

Relieving Clork
Rebate Clerk
Extra Uoal Dospatoh Clerk

Attendance Clerk

Maternity Clerk

Attendance Ohecker & Abstract

Clerk.
Sand Btowing Clerk

Clerk-in-Charge

AddL Time-Keeper
Depot Btore Keeper
CUash Memo Borter .
Anstt, Labour Inspector .

Junior Time-Keeper

8tore Keeper & Grainshop Buper-

Vigor.

Apatt, Oensus Registrar .
8ahool Master

Hindi Master

Head Teacher

Asgtt, Teacher

v

160—10—200
120/- R

150—10—-200
150/-

Bd—d—100

80-—3— 45560
80-—8—45-—5—00
80—3—45 560
30—3—45—5—60
80—3—45—5—60

85/-
40/-

80—3—45—5~-60
80—5—80
30— B8—45—5—00—I0.B,—
5/2—85.
30/-
80—3%— 45— §—80—E.B.—
5/2—85.
20—1—36
26 /-
85—2—d45
80—3 45—5—60—E.B.—
5/2—85.
80/-
30— 3-—45—5—060—E,B.—

5/2—85.
80/-
75

40—5—860
30—3—45—5—60
40—5—60
80-—3—45—5—60
25—1—36
30—3—45—5—60
05—5/2—85

80—3—45 .
80—85—00
30—8—45—5—60 .
B4—4—100

40/-

70/-

25—1—35

70/- .

40/- C .
80—3-—45—5—60

30—3—43
25—2—4b

45—6—=80

30—3—45

\
i
{

-

o

)
ﬁ
ﬁ
L

150—7--185—8—225.
100—5—1256—6—155—E.B,—

6—1835.

80—8—120—K.B.—8—200—

10/2-—220.

55—3—85—E.B,—4—-125—5

—130 (for Matriculates).

58—3—85 (for non-Matriou-

lates).

r5—3—3885.
35——1-—-40—-2—60 (If untrain.

50—2—60—3——-90 (if trained

but non-Matriculatea).

68—4—120—85—170 (if trained

and Matrioulates).

Nore,—The Head Teacher will

draw in addition a apecial
pay of Bs. 10/- in schools
with ono or two classes and
Ras. 20/- in sohools with three,
four or five clasges. In
socbools with more then five
olasges, the Head Teacher
will draw pay in the soale of
Ra. 100—5—125—6—15656—
E.B.—0-—-1885,
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Name of Post Existing Boala Presoribed Soale
Ra. Ra,
SUBORDINATE OFFICES IN THE OOAL COMMISSIONER'S ORGANISATION —eeneld
Tippler Munshi . . . 85—1--50
Loading Munshi . . 25—1—85
21138
Tub Weighing Munghi . . 25—1—85 .
Bunker Munshi . . . 35—1—-50 35—1-—80.
Tub Ohecking Munshi . . 30348
Reocord Bupplier . . . 2A—1—-85
Grainshop Isguer . . 25/.
B85/-
Sohool Duftry . . no12—1-17
Night Guard . . . . 18/-
30——885.
" Explogive Issuer . . . 25/-
MINISTRY OF COMMERCE
Name of Poat Existing Soale . Presoribed Soals
Re. R,
OFFICE OF THR DIRECTOR GENERAL OF COMMERCIAL INTELLIGENCE.
Director General of Commeroial ce . 1,600—100—1],800 (Bubjeet te
Intelligence and Btatistios. } revision after reorganisatiom

soheme is finalised.)
Deputy Director of Commercial 800—40—1,000—50—1,200 . 800—40—1,000—1,000—1,080-

telligence & Btatistios. 1,060—1,100—1,100—1,180.
Aggigtant Director of Commercial 500—26—1750 . . 880—380—380-—380—30—890
Intelligence & Btatiatics. —E.B.—30—770—-40—880,

MINISTRY OF AGRICULTURE

Name of Post Exlsting Scale ' Prosoribed Boale
Ras. ’ Ra.
SURVEY OF INDIA
Clasg ITT servioe . . . " No fixed acale. Existing pay fixed 56845,
Btore Assistant, Survey o at 35/- to 45/-. )

India Graln Shop at Caloutta

DELHI ADMINISTRATION -
Name of Tost Existing Beale Proscribod Boale
Ra. Ra.

CO-OPERATIVE DEPARTMENT

Camp Clork ... 80 -1—40—1} 56—2 05 . B5—3—85—E.B—4 125~
5—130. (for Matriculatea.)
45 -2 --55—3—85—L,B. —-
4—106.
(for non-Matriculates),

PLANT PROTE(QCTION BCHEME

Fieldmen . . . . 20—-1—30—3/2—860 . . 86—-1-560,
PUBLIC HEALTH DEPARTMENT, DELHI STATE

Office of the Director of Health
Services, Delhi State,

Btenographer . . . 100-—6—160—8—200 (old) 80—5--120—E.B.—-8 -800 —
10/2— 220,

80— 6—180—6-—160 (now)
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DELHI ADMINISTRATION —contd.

Wame of Post

Exlating Boale

Rs.

Pregoribod Hoale

Ra.

PUBLIC HEALTH DEPARTMENT, DELHI STATE—contd.

Aggdntants . . . .

100—6—160—8--200 (0ld)

80—5—130—08-160 (New).

60-—4—80—4—120

60—5-—80-—5—-100/10—
120 (U. 8)
45-—8——-00—3—105

40—5—60—5—80 (U.8,)

Beulor Clorks . . . .
Peons . . v
Infectious Diseases Hospilal,
Modical Buperintendent .
Amistant Burgeon . .
Matron . . . .
Nurwes . . . .

Wacd Ol'dm'llol ’ ‘
etk and Reocord Keeper
Ambulancs Driver .

Peom . C e . ‘

minimum at Re. 45/-

13/-p.m.

200—10— 800

19115416

125—5—150
40—2—60.

21/-

20/-
3s—2—08 .

25245 .
15/- (O1d)

Laboratory Assistent .

Ward Ayah . . .
Stlver Jubsles T'. B. Hoapital.

Aggistant Medical Cff.cer .
Matron . . . .
House Burgeon ' . .
Nursea . . .

Acoounts Clerk . .

Rtore Kceper .

X-Ray Aesistant

Labonﬁory Appintent

18/- (New)
45— 876 (O1d)] .

40—-2—-80 (Ncw)
20/- .

200—10—500 .
250/~ . .
150/- .

70—5—-100 .
40—1§-——T0—2—80 (New)

80— 85— 120—FB —9-200—
10/2—220

| 58—3—85—HB—4—128—
5--130 (for Matrioulates),

45 2 58—3—85—EB—4
105 (for non-Matriculates).

80—} —85.

2060—15—440—20—800
260—15—440—20—800
150—7—185—B—228

. bB5—8—85—4—105 (If un-
qualified)

100—5-—-126—8—185 (If
qualified)

55—3—85—E.B.—4 1285
~-180 (for those who possesy
the minimum qualifleation of
Matrioulation andfor hawve
passed some  professlonal
teat: presoribed or recog-
nised by - Government).

40150260 and

55—8-—85—4—108 (Solaotion
Grade) o
(for those who do not sabls-
fy the above oconditions).

30—3—3a5
56-—3—85—EB—4—128--8
—130 (for Matriculates)

45—2—55—3—85—-FB—f—
108 (for non-Matriculases).

. 60—B/2—T5
30— }—35

60—4——120 (if Matriculate).
40—2—60—5/2— 75—
(if non-Matrioulate).

80—§—288

260 15— 440— 20— 500
320—20— 400

. 100—8-—-140—-10—170—EB—
10—300 (A medioal graduate
will atart on an initial
salary of Ras. 150/- pam.).

100—5-128— 6—185

55—3—86—EB—4 1258 —

40—5—60—5—80 (U. 8.)
Minimum at Ras, 40.

40—1§—170—2—80 (New)

40—5—680-—5—80 (U. 8)
Minimum at Ra. 45.
40—13—70—2—80 (New)

40—8—--60—5—80 (U. 8.)
Minimum at Ra. 45.

. | 40—1}—T70—2—804 (New)

40—500—5—80 (U. 8.)
Minimum at Rs. 45.

130 (for Matrioulates),

45—2—55—3—85—-EB—
4—105 (for non-Mabri-
culabes).

080—5/2—78

60—58/2—75-—3—105

680—4-— 120 (If Matriculats).
40—2—60—5/2—75 —-8—90
(If non-Matrionlate)
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DELHI ADMINISTRATION —contd.

Nume of Poat

Existing Scale

Ra.

Preeeribed Scale

R,

PUBLIC HEALTH DEPARTMENT, DELHI 8TATE—contd.

Darogha 8afai

Ward Orderlies

Peons

Ward Ayea

Bweepera

Cooks

Bhistles . .
Kahara . . B
Masalchi .
Chowkidar

Beldur

Nurses Cook .

Nurses Bearers .
Pumping Holders .

Filth Cartman .
Apgistant Cartman

Office of the Chief Health Officer,
Delhs State, _

8u rintendent,' Health Opera-

10108,

Lady Health Buperintendent,
Rural Area.

Medical Officer of Health,
Najafgarh Health Unit.

Lady Dootor, Najafgarh Health
Unit.

Head Clerk . .

Btenographer

Accountant . .

25—13—40—2—170
20)- .
15/- .

20)-

13/-

18-

14/-

14/-
15/-
15/-
20y-

18/- Sl

14/- pam. - . ] . J
40/- p.m. . . .
13/- pm. . .

200—15—380—20—800 .

150—10—250—158—400 .

250—15—400 . . .
200-15-350 . . .
755128
70—8—100

50—4—100 (New)

Clerks . .

80— 5—100/10—120 (U. 8.)
40—1}—10—2—80 (New)

Malaria Clerk

Daftrl . . . .
Peona . .

40— 5— 60—5—80 (U. B.)
Minimum at Re. 45

40/ S

45/- e,
M——20—1—28 .
15/- (O1d)

13/- (Now)

Orderlies .
Malaria Ingpectors

Medionl TIngpector eof Bechool
Children,

Driver .

(Cleaner . . .
Sanitary Inspsotors

Lady Health Visitors

18/-
40/- .
55-3--100

40/
17)- .
60—24—80 ...
80—6—110 (Old) .

Qlorka

80— 5—120 (Now)
40260 .

Malaria Bupervisors
Midwives . .
Trained Dais .

Provincial Laboratory.

fenior Laboratory Asaistant
Leboratory Assistant

Additional Laboratory Asalg-
tant.

Laboratory Cleaner
Kahar = . . .
Peon . . .

45/- .

40—5—60— 5— 80 (U.8.)

40/- . . . .
50/- . . - .
30/- . . .

75/

40/-
25/-

25/- e
16/- L
15/- o

40260 — 5/2—15—3—00

14/- o L 80—4- 38

80—} 35
40—~ 1—50—-2—80
30—4—35

278 —25—500—EB—30—850

260—16—440—20—500

260-—15—440—20—-500

260—15—440—20— 500

160—10— 250
80—8—120 ~HB—8—200 —~
10/2—220.

56—3—85—EB-—4—128 -
5—130.

88— 3—85-—EB--4-—126—
8-—130 (for Matriculates).

48—2 55 3—85—EB—4—
105 (for non-Matriculates)

85—1—60
80—4—85

30—4—35
80—5/2—~15—-3—108

100—8—140-—10—170—EB—
10—300 (A medical gradu.
ate  wi start on an
injtial pay of Ra. 180).

80-—8/2—T8

80§36
60—4—120—BB—8—160
80—4—120—EB—5—160

56—3—85-—-EB—4--125 .3
—130 (for  Matrioulntes),

48— 2— 85—3—85--EB—.
4+—105 (for non-Matrl-
culates).

00—5/2—76—8—105
66—3—86—4—108
40— 1—50—2—60

18—-3—00—5—120

.} 80—4—120 (If Mutrioulabolr

40-—2—00—5/2—70— 3—00 (
non-Matriculats).

30—4—85
30—4—36
30— 436
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AJMER ADMINISTRATION

Numn of Poat Existing Scale Preacribed Sorle,

————— e I ——

Rs. Res.

Veterinary Immunisation Off- 200—15—800
oer,

Veterinary Surgeon, Olass IT

260—15—440—20—500

200—16—-500
256--1—35 .

260—156—440—20—500

Vaccinatora 40 —1—50—2—680

BCHEME FOR COMPOSTING REFUSE INTO MANURE ON BANGLORE PROGCKSS

Bweeper . . ' 18—1/10—15 30—4—35
SETTLEMENT DEPARTMENT
Tindal . . . . 18/ 30 —§—88
RURAL DEVELOPMENT OFFIQOH
Driver-cum.Cleaner . . 5O/ . . . 60-—5/2-—-75
SCHEME FOR DISTRIBUTION OF IMPROVED WHEAT SEEDS
Chowkidar . . .12/ . . . . 80—}—38
CHIEF COMMISSIONER, ANDAMAN & NICOBAR ISLANDS.
Name of Post Rxisting Soale Prasoribed Soale
Ra, " Ra.
Amigtant Construction Engi- 2860/ . 200 —10-—-300

neer.

B. I.. BATRA, Dy. Secy.

PR S S N .
(Department of Econmomic Affalrs)
New Delhd, the 7th February 1951

No. D.821-F.111/51.—Statement of the Affairg of the Reserve Bank of India, as on the 2nd February 1851.

BANKING DEPARTMENT

" LIABILITIES . Ra, AsgETs Ras,
Capital paid up 5.00,00,000 Notes 9,99,80,000
Reflerve Fund 5,00,00,000 Rupee Quin 8,42,000
Bubsidiary Coin 1,014, 000

Deposits 1-—

Billa Purchasad and Discourtad 1 —
(a) Internal

51,00,000

(a) Government— () Extornal
(1) Central Government 163,01,88,000 (¢) Government Treasury Bills 2,00,84,000
(2) Other Governments 17,31,08,000 Balances held abroad* 218,29,92,000
(») Banks . 47,80,72,000 Loans and Advances to Governmenta 8,00,00,000
(6) Others . 60,80,606,000 Other Loans and Advancea 4,60,22,000
pills Payoble 0.79,02,000 Investmenis . . 79,04,70,000
Other Liabilitie 18,42,88,000 Othor Assats . 7.19,57,000
Rupees . 820,06,21,000 Rupess |,  320,06,21,000

® I,oludes Cash and 8hori-tarm Securities,
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' An Account pursuant to the Reserve Bank of Indie, Act, 1934, for the week ended the 2nd day of February 1951.

I8gUE DEPARTMENT

LianirrTIEs Ra,

Notes held

in  the
Department .

Banking

Notes in circulation

Total Notss issued

Torau Liamirrrzs

Ra,

9,89,80,000
1202,37,38,000

1211,77,18,000

1211,77,18,000

AssETH
A.—@Gold Qoin and Bullion :—
(a) Held in Indla 40,01,71,000
(b) Held outside India .

634,15,11,000

Foreign Boourities .

Total of A

678,16,82,000

B.—Rupee Coin 58,97,78,000
Government of Indla

Rupee Securities 476,62,63,000
Internal Bills of Exchange
and other Commercial
Paper .

TOTAL ASNETS, 1211,77,18,000

Ratio of Total of A to Liabilities : 55 965 per cent,

Dated the 7th day of February 1951.

B. Rama Ravu, Governor.

New Delhi, the 14th February 1951

No. D.1051-F.111/51,—Statement of the Affalrs of the Reserve Bank of India, as on the 9th February 1951.

BANKING DEPARTMENT

Lisnnrrins Rs. AsmsET8 Rs.
Oapital pald up . . 5,00,00,000 | Notes . . . . . . . 10,62,48,000
rve Fund . . . 5,00,00,000 | Rupee Coin . ) . . . 9,868,000
Deposite 1— Bubsidiary Coin . Lo 1,88,000
(8) Government— Bills Purchased and} Di-counted 1—
1) Oentral Government . . 164,84,84,000 (a) Internal . . . . . . 51,00,000
2) Other Govommont.n 10,46,35,000 (b) External . . . .-
(b) Banks . P 48,16,81,000 (¢) Government Treasury Bills . . 6,01,08,000
{e) Others . . . . 63,10,82,000 | Balances held abroad* . . . 192,61,01,000
Bills Payable . . 6,01,88,000 | Loans and Advances to Govemmantn . . 5,05,00,000
Other Liabilities . 12,85,42,000 | Other Loans and Advances . . 4,66,36,000
Investments . . . . 89,59,31,000
Qther Assota |, . . . 7i16i09l000
Rupoes 316,35,67,000 Rupees 816,34,067,000
*Inoludes Oash and Bhort-term Seourities,
An Account pursuant to the Reserve Bank of India Act, 1934, for the week ended the 9th February 1951
IsaUE DEPARTMENT
LIABILITIRG ) Rs. Rs, ApsBETS Ras. Ra.
Notes held in the Banking De- A —~Gold Qoin and Bullion :—
partment . . . 10,62,48,000 a) Held In Indis . . 40,01,71,000
Notes In ecirculation . 1220,02,80,000 éb) Heold cutside Indis . . ..
Total Notes ijamued . . 1230,84,78,000 Forelgn Sacuritles . 658,15,11,000
Total of A! . 698,16,82,000
B.—Rupes Coin, 56,85.88,000
Government of India Rupee
Becurities . . 476,62,83,000
Internal Bills of Exohango and
other Commercial Paper
ToTaL LIABILITIHS 1280, 64,78,000 ToTAL ABSETS 1230,64,78,000

Ratio of Total of A to Liabilities : 56+732 per cent.

" Dated the 14th day of February 1951.

B. Rama Rav, Governor.

K. G. AMBEGAQKAR, Secy.
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MINISTRY OF FINANCE (REVENUE DIVISION)

INCOME-TAX
New Delhi, the 8th February 1951

No. 14.—It is notified for general Information that
the Central Government are pleased to approve the
institution mentloned below for the purposes of sub-
gectlon (1) of section 15-B of the Indian Income-tax Act,
1922 (XI of 1922):-—

State of Saurashtra

411. M. J. College of Commerce, Bhavnagar.

PYARE LAL, Dy. Secy.

MINISTRY OF COMMERCE AND INDUSTRY
FPUBLIC NOTICES
IMmPORT TRADE CONTROL
New Delhi, the 8th February 1851

SupJEcT ;—Export Promotion Scheme—import of Coal
Tar Dyes falling under Serial No. 1B of Part III
against exports of processed dyes.

No. 25-ITC(P.N.)/51.—The attention of importers is
invited to item (b) under para. 2 of the Coramerce
Ministry Public Notice, No. 118-ITC(P.N.)/50, dated the
26th September 1950, announcing the Export Fromotion
Scheme according to which spédial import licences will
be granted to replace the imported raw material con-
tents of certain exported products.

It has now been declded that in caze of Ceal Tar Dyes
falling under Serial No. 1B of Part III of the Import
Trade Conirol Schedule against exports of processed
dyes, licences shall also be granted for lmport from the
Hard Currency Countries which shall not exceed 33 per
cent. out of the total allotment of 50 per cent. for
imports from all Soft Currency Countries as already
announced. Licences shall be granted subject to the
conditions and procedure laid down in the Publlec Notice
No. 118-ITC(P.N.)/50, quoted above.

New Delhi, the 13th February 1951

SusJect:—Import of Normal Human Blood Plasma or
substitutes for Normal Human Blood Plasma com-
prising solution of Polysaccharide Glucose Molecules
approved by the Drugs Controller (India), Directorate
General of Health Services, New Delhi, under O0.G.L.
No. XXI.

No. 21-ITC(P.N.)/51.—The attention of Importers is
invited to the Ministry  of Commerce and Industry
Notification No. 3-ITC/61, dated the 13th February 1951,
including the above item under Open General Licence
No. XX1.

2. Importers should, before Importing a particular
roduct as a substitute for Normal Human Blood
%msma, obtaln a certificate from the Drugs Controller
(India) of the Directorate General of Health Services,
New Delhi, approving the substitute for Normal Human
Blood Plasma, The Customs authorities will allow
Imports of the substitute under the Open  General
Licence only on the production of the above certificate,
If such a certificate is not produced and the import is
not covered by any other valid Import licence, the
import will be treated as unauthorised.

A. S. LALL, Joint Secy,

MINISTRY OF FOOD AND AGRICULTURE
AGRICULTURE
New Delhi, the Tth February 1851

No. F.7-1/51-JC.—In continuation of the Government
of India, Minlstry of Agriculture’s Notification No. F.15-
10/50-Com.(JC), dated the 13th November 1850, the
following further additions and alterations shall be
made in para. 2 of the Government of India, Ministry
of Agricutlure's Resolution No. F.45-74/49-Policy, dated
the 6th December 1949, constituting the Rajasthan
Underground Water Board:—

(1) After item 10, the following shall be inserted:—

“11, Shrl Kishorl Lal, Chief Engineer, P.W.D. the
Government of Rajasthan.”

(2) The exisiing number of items from 11 to 13 to
12 to 14.

A. N. BERY, Under Secy.

AGRICULTURE
New Delhi, the 8th February 1951

No. F.18-108/50-8.—Corrigendum.—In this Ministry's
Notification No. F.18-108/50-8, dated the 19th September
1850, appearing on page 327 of the Gazette of India,
dated the 30th September 1950 (Part I, Section 1), the
following ammendments should be made In the security
bond to be obtalned from the Officers appointed as
Deputy Superintending Surveyor in Survey of Indla,
Class-I 8Service. The bornd as now amended will apply
to officers appointed as Deputy Superintending Surveyor
elther by promotion or by competitive examination:—

1. The words “on probation” occurring In the 8-9th
line shall be omitted.

2. The words “/In an officiating capacity” shall be
added after the words “for appointment on
probation” occurring in line 10, page 3283.

3. In line 1 of clause (2) the words “/in an officlat-
ing capacity” ghall be added after the words
“on probation”.

4. In line 2 of clause (2) the words ‘‘two years”
shall be deleted and the words “for the
prescribed period” shall be gubstituted.

5. The words “Class-I Service” shall be added at
the end of clause (2). ‘

6. In line 2 of clause 3. the words “/ofMclating
appointment” shall be added after the words
“during such probation’.

7. In line 8 of clause 3, the words '/officlating”
shall be added after the word “probationary”.

8. In line 1 of clause 4, the words “/offlelating”
shall be added after the words “probationary”.

9, In line 3 of clause 4, the words “class-I service”
shall be added after the words *“Survey of
India",

J. 5. RAJ, Under Secy.

MINISTRY OF RAILWAYS
(Rallway Board)

New Delhi, the 12th February 1951

No. 2101-TC({).—The following draft of certain
amendments which it 1s proposed to make in the
Vizagapatam Port Rules and Scaleg of Rates In exercise
of the powers conferred by clauses (§) and (}j) of sub-
section (1) of section 6 of the Indian Ports Act, 1908
(XV of 1908), Is published as required by sub-gection (2}
of sectlon 6 of the said Act for the information of al
persons likely to be affected thereby and notlce is hereby
glven that the draft will be taken into conslderation
on or after the fifteenth of March 1961.

Any objection or suggestion which may be recelved
from any person with respect to the draft before the
said date will be considered by the Central Govern-
ment,

Draft Amendment
“After Rule 13 of the Vizagapatam Port Rules and

" Scales of Rates the following rule shall be Inzerted,

namely ;—

18(A) Fees for the use of Port Tugs outside the port
limits but within 3 miles of the outer buoys
at the Ent;ance Channel, : :

‘ Ra.

(1) for the first two hours or part thereof

for any Tug ‘ 200

(il) for every additional hour or par
thereof for any Tug ... 100

subject to a maximum of Rs. 2,000 for each period of
24 hours per Tug."

Note.—Hire charges will be calculated from the time
thej tug leaves the Harbour jetties to the time she returns
to jetties.”

VIZAGAPATAM PORT
New Delhi, the 13th February 1951

No. 2101-TC(i1).—In exercise of the powers conferred
by sub-sectlon (1) of sectlon 35 of the Indlan Ports Act,
1908 (XV of 1908), the Central Government hereby
directs that with effect from 15th March 1951 the
followlng further amendment shall be made in the rules

ublished with the notification of the Government of
fndia in the late Department of Commerce, No. 222
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P&L/33(vi), dated the 30th September 1933, namely:—

“In rule 6 of the said Rules after item (iv) the follow-
Ing item shall be inserted, namely:—

(v) Morris Mobile Crane

—Rg. 4-8-0 per hour or part thereof subject to
a minimum charge as for 2 hours.

333 per cent. surcharge will be levied for work done
in excess of 18 hours or to the extent of the excess
for work done for less than six hours and also for work
‘done on Sundays and closed holidays.” :

5. 8. RAMASUBBAN, Secy.

MINISTRY OF TRANSPORT
RESOLUTION
PorTs
New Delhi, the 6th February 1851

No., 11-P(164)/50.—The Government of India have
recelved the Administration Report of the Port of
«Cochin for the year 1949-50. The noteworthy features
»of the Report are—

Finance.—~The working of the port durlng the year
under review resulted in a deflcit of Rs. 2'84 lakhs o3
‘compared with a surplus of Rs. 7'73 lakhs during the
previous year, The deflcit 1s arrived at after allowing
or a contribution of Rs. 1809 lakhs to the Capital
Account. But for this contribution, the year would
have closed with a surplus of Rs. 1525 lakhs which
‘compares favourably with the corresponding surplus of
Rs, 773 lakhs for the year 1948-49 during which a
-contribution of Rs. 097 lakhs only was made to the
Capital Account. This improvement in the fnancial
poeltion of the Port was due to larger receipts under
imports mainly due to the receipt in 1949-50 of dues on
foodgrains imported in 1948-49, of arrears of rent on
lands leased to Defence Department, saving in expendi-
ture on dredging and other minor items.

The gross revenue incorme of the Port Fund was
Rs. 65624 lakhs for the year which ls the highest on
wwecord so far.

Rates of working expenses.—The percentage of actual
working expenses to receipts for the year was 59 as
-against 60 in 1948-49

Capital Account.—An expenditure of Hs. 14,53,938 was
incurred on capital works.

Debt.—The Capital debt outstanding on 31st March
1960 was Rs. 1,79,24,617 of which a sum of Rs. 73,61,6189
was due to the Government of India and the rest to
the Government of Travancore-Cochin. The total
expenditure on debt charges amounted to Rs. 11,37,880,
the same as that in the previous year.

Trade.—The trade of the Port during the year showed
on the whole a very slight decrease over that of the
previous year, The volume of trade passing over the
wharfs also showed a slight decrease of 4 per cent.
over the previous year and represented 52 per cent. of
the totnl traffic as against 54 per cent. in 1948-49. The
aggregate tonnages of ships that entered and cleared
during the year were record figures for the port,

The export of a large guantity of cement during the
year was a new feature.

Provigion of additional facilities.—With the completion
of the northern extension of the wharf, the rt
can now accommodate 4 ships at a time each 45(?0 it.
in length. The doubling of the transit shed has provided
more transit accommodation. An additlonal mooring
girth ff)r oil tankers was provided in the Ernakulam

annel,

Amenities for staff~—Construction of quarters for the
staff was commenced and some of them completed.

Experiments.—With a view to investigate possibilities
of maintaining the depth of water in the port with the
minimum of dredging, research and experiments are in
progress with a tidal model of the port constructed by
the Central Water Power Irrigation and Navigation
Commlission Research Statlon at Poona.

Reserve Funds.—The positlon with regard to the
balances in the various accounts at the end of the year
under review was satisfactory.

Y, N. SUKTHANKAR, Secy.

MINISTRY OF WORKS, PRODUCTION AND
SUPPLY

New Delhi, the 8th February 1951

No. E-II-16(1) /51.-—Consequent on the reorganisation
of the Ministries of Commerce and Industry and of
Works, Production and Supply, it is hereby ordered that
the Director General, Industries and Supplies, will
hereafter be designated as “Director General, Supplies
and Disposals”.

K. P. MATHRANI, Dy. Secy.






